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{MR. DEPUTY-SPE*KER in the Chairl

16.08} brs.

DISCUSSION ON SITUATION ARIS-
ING OUT OF INCIDENTS OVER
FENCING ON INDIAN SIDE
OF INDIA—BANGLADESH
BORDER

MR. DEPUTY-SPEAKER : We now
take up discussion under Rule 193,  The
time allotted to it is two hours. 1 would
very much like and request the Hon.
Members not 1o go beyond two hours,

SHRI SATISH AGARWAL (Jaipur) :
You also do not go out within two
hours,

MR. DEPUTY-SPEAKER : 1 will
not go, but what I sayis that at least
those who are present and those who
speak should remain present when the
Hon, Minister speaks.
all the Hon, Members to be very brief,
The points which they can make in half
an hour can also be made within ten
minutes if the Hon, Mecmbers are brief,
Therefore I would request the Hon,
Member to be responsible and specific,
This is a very specific and important sub-
ject. Therefore, let us complete it within
two hours.

Now, Shri R.N. Rakesh, 1 hope Shri
Rakesh will set an example,

st WITo QHo TN (iﬁ'):
gyrsae oY, 1971 ¥ Fmar W wirew

APRIL 26, 1984

I would request

Incidents over fencing 368
India-Bangladesh Border (Dis.) :

o 3T o1, 4 a=9r ST 9wy
T aar o fee CEA
31T AT AW AT WY G

TN T AT W g€ ) Wior AT
< g £ Me & & <@ 2, -
TEF T F@r 9% ) faeRy @
AW AT M H I,

SHRI CHANDRAIJIT YADAV
(Azamgarh) : Sir, I must draw your
attention that the Foreign Minister should
have also been here, It does not relate
only to the Home Ministry, it relates to
the Foreign Ministry also. The Foreign
Minister should also have been here,
(Interruptions). 1 am telling, this is not
good, These are the practices which are
just adopted, which weaken the parlia-
mentary practice, What is the harm- in

it? The Foreign Ministry has two
Ministers, At least somebody should
have been here on this issve. It is very

much concerned with the
Ministry,

Foreign

SHRI SATISH AGARWAL: It is
not the question of fencing only, but the
relationship with Bangladesh also is invol-
ved in this,

{Interruptions)

SHRI BRAJAMOHAN MOHANTY
(Puri): Ttis asmall matter, So, how
<an a Minister be present here ?

(Interruptivns)

SHRI CHANDRAIJIT YADAYV : 8ir,
the Foreign Minister should also be here.

MR, DEPUTY SPEAKER : The
Government understands it. Now, Mr,
Rakesh may continue,

SHRI G, M, BANATWALLA
(Poonani) : Mr. Deputy-Speaker, I
have a small objection and that is, we are

** Expunged 'as ordered by the Chair,
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discussing about a State which is a
sovereign State, and we have friendly
relations with them. Now, the hon.
Member is referring to that State, Bangla-
desh, as ** This is
rather a derogatory term. We should, of
course, agitate our point, that is a diffe-
rent thing, but should not cast aspersions,
Therefore, he should be very cautious,
You may expunge it from the record,

(Interruptions)

SHRI M, RAM GOPAL REDDY
(Nizamabad) : You may expunge it, Sir,

MR. DEPUTY-SPEAKER : I have
already mentioned about it on a different
occasion,

(Interruptions)

MR. DEPUTY-SPEAKER : Please
sit down. Everybody need not say it.
When we discuss the international matters,
we must exercise restraint. I had made
that request once, That is @’ humble
opinion.

SHRI G. M. BANATWALLA : Other-
wise, are you going to expunge it from
the record ?

MR. DEPUTY-SPEAKER :
through the record.

I will go

SHRI G, M, BANATWALLA : Please
do it immediately,

MR. DEPUTY-SPEAKER : 1Itis not
possible, Mr, Banatwalla. 1 will go
through the record. Please sit down.

SHRI M. RAM GOPAL REDDY :
Mr. Deputy-Speaker, you are going
through the record. He has clearly
stated, ** . That is very bad,

MR, DEPUTY-SPEAKER : That is
the proczdure, Please leave it to me,

st wITo QRO Trkgr : AY g &1
HAAT A ALY 91, I qg FF W F |

ndia-Bangladesh Border (Dis,)

THE MINISTER OF STATEIN THE
MINISTRY OF HOME AFFAIRS (SHR1
P. VENKATASUBBAIAH) : The hon,
Member should not have said that, 1
also join with others in this regard.

MR, DEPUTY-SPEAKER : I will go

through it, I have understood,

SHRI M. RAM GOPAL REDDY
Please expunge it, Sir,

st Yo gAo T HT FEAY
qh AAfHT Y ST F1 AT AT
# &7 A1 0T FC gr 3 W gEnr
day 39 gt 3w & fared v Wr @
g1 7 3 fare @ &, @ Ftgui
AT ST &1 AE@ ¢ |

TIq gz & gt & famry € NN
HIT FT ST FIHqT FUAT AT2am §)
29 AT, 1977 TY AT W F A7 F
TF FRWAT gur, fagd srgare awra
¥ Al ® Wi ®7 20800 FEF AR
FTAIRT FT 34,700 FI&F AT fydam
drr 97 wfaws wwa ¥ agat @
TWH WFATT W@ &1 SgIET qIAT
faemar aifegg ot fer sit gkt 2w &
ZAR §aY w=y &1, gAY TW ;A A
wrre §2 faar et sagee 1982
&1 TG & IG0T HA A FIA1RT ®
dfas as J9%9 A F AT
AT Ay F &3 H QY gHWAr gur, I9
AR F 989 ¥QIYT A< Am F vy
i ux gy fag da7 F1Amw AT 91
#fer 7 8% 1983 B TAW TAWE A,
€9 FUWIE &1 OF AT 9 FEFL F7
faar fd S gia 7 FAWT ®) A1d9AT
£ oY | A1 gey gAEAT 98 & fF W
qrgard fe dm X e F iy F

*%Expunged as ordered by the Chair, .
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[ oo gAo TR

fos 7g< H1AW g | FqWRW gAY
FwaEar ¢ & W@ dmr A
9t W Wt g9 FQ SEH
T ¥ AW | T AW A
Fen 3 Aqw # N miew wEr
qTgaT § | e @ «igar g & Faan
Ay YT Aqre & AT OF 9IF AN G,

19 &Y §19 FANIZT AT AqA & 7w -

IR A9 N FEW P | Fawn W A
gt ud e § fr oag Wi ¥
FHRNAT 1982 AFGALH gAT A1, I9H
TRITT AT A& qeT a7 A O
# q7 AW T f{Q AR 9« RS
ATA TF TEF & AT TwaT & AT E )
F0 9 T AN F qHG HAPT HLE
¢ f5 Foarw 9t dqe F @9 IR}
Saw 91T A | 99 999 & 909 1
+ft fegedgre awm@r wg |

Y@l wd GARIAr 3] A & AT
gy Rr 21w A 1 far 9t e
9 AW &) a1t ®7 ¥ far swrgm
wfgw a3t aF 5@ wag § F{ y@w
adl gaT & ) S w &1t F geRw AW
& free = Wi7 v &1 ¥&T FaERy
1983 # weuT FTA FT Fifaw F TH
§ s ot IAET W AU
g W gaH B GARA F UF W
g

1975 & &t awwiar gem a1 fawd
FI@-FTARY W 9T FIEQX A}
1T &Y FAN FT BEAT gaT 91 afw
aqs Y w7 91 T, FFQ A Qo
a1 &% W e w1 duwe §
sy @+t fadelt wree g qafeem oY
gwrd g 3, Swmfedd ® St frw
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R & TR AT AT A | 5 AR
¥ 99T T 19-20 U F B FTART
vafEw § ymdr d ¥ s o @
gl 9T Wt Twrd, IR e
fear | wafar 2425 a'w W o
TEAL |

el 51 farwga 7 O & &
qH05 &1 gqeat oF faseT gRear Wy
#fagar af &1 sowr wegror &
A ARAT 1 1971 W SwwAr &
TR ARG I FEEr 3fg £ g7
21.64 wfawa @ wafs smam &Y 99-
dem 3fg ¥ av 34,97 wfema ovy
1971 F1§ & R & agare any
W #Y sagea afy # 7324.80 wfa-
T & &R anarw ) aden afs R
34.94 sfama & | qwds # g@ awear
¥ § adf afew afvww g st
wifaT g 10w RE & waER
uftsw dma ¥ gfemqe <t § o
AT G @ §, K F wE W
sfawa &in arfeg adi 9@ § faay o
fax &t sagear ¥ 27 whww
el gh & 1 T wEe fgEeg WY
ALY W3 FAR ¥ TwWHI 0F w14 79
TR T Frende, SerTE Ak
IR T ¥ aig g7 o gy
BIaT HT QT § | AfFE, [T A A
¥ @ gde § A gurewh sy
TE #Y A § ) 48 9 A qnen-
& 4fre swmaw ot waw @
sifsa frar § fr ag wrw o S
37 &Y HuT 9 24 WNHAT F1Iw w7
W1 T 9 FAEE TG ATET A1
TR 3 1 4g § B o g
gt &1 e e oY gk &1 S
Y srqut 2§ § T ag e
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/AT WEA | FAFY aog 43 2 @
. FTARY F AW ATA TA FHEATEHT F
aw arg foasr gw &<F & agh A
FIHT AHRAY § | TwiwQ, I8 9189
g fF fiar 9T €@ aw@ S IHI W
AT | oF fqtd & sygary, FaeRy ¥
4 ¥ wY qagfeaar o § frad oF at
FTARW F 919 9T LA g SR A
ot e ® | 7z qAgfeaar aga @
gt § 1 3, @91€ & fag g a®
Fda d ) FF smard & & quT-
ST H14r &, I9% wyarx qfeeaE &
% Jagqd AN A WA ¥ 3@ wE-
gured fear & fe oo ad arfama &
ux 5% gt fag¥ aofeearm, <,
gufiwr ST FaRy & dfaw afa-
Fifat ¥ wir faar | Sa¥ ag aa fean
f& A FT W@ 9T AW FAXY
&frs zarg oI | IA § 9, =
g qiffeam, afor  feewgane &
aufewT q9r qF & AT | FAfEr
¥ qrag o A ¥ FUART ¥ II-
ora, gaehaai, @grg fawm @R
23 &Y o ¥ & AT qEy FuRfowr &
7 #) 70 ZfaarT ] HT A HAEATEA
feat 1| @ SEAFR & AT AT T
36 famm, 6 gT-N AT g&ar § &
e ¥ 95T F 2 ) gg ¥ wgEe
Farar ST @ & fF oamwa & g
AT dfrw Fremdw & qgawT ¥ afrw
Sha A 21 2 @ § 1 3 N TE-

Arq & fe qrandw § Prga 3@ Sw-

sfrdg v afm sRT T R E )
wYT Fa% wraw § ey ¥ ghrar
Fram &Y A e qfear & 39 o
@) g A SRRt osw

F T oY oY &, Sd FTU &
% & T Y qewdy AT ¥ Fra
S wr Ay 9T W) § 1 wgr aw fAagu
o WA W BT N §, ¥ AEY AW
&, foa% qrg grar & & A9l § wivE
€ ¥ YAy gwwar fFar o9qr) S
aug gaTR dar o At fed Jae ¥
FATEC A GHT Q@ G | IgiA &
Sratfeai w1 seita-faz & o | arg §
AN & qoHreld  ASTYT 2 qH
7AW ¥ T SRR F1 FiHG ATE
¥ fawe a9 A FwwaT FUN §
FTH Ageaqyr Afawr war A ) fow
F T IR wT AT AT

97 gf g IS § fF s gmA
oW gEY 9T AT awl, qriste, §9)-
Afar T ot dwr ¥ wrw agd G
w1 fiwa fear & @, fee dawr 2w
¥ arq gyt dminT 3 Ad fear
IAF A1 98 AT N Isar e
gATdt gIFTT 1 AT+ A Afw g
faa® Fraor gark oPkY W & g
gUIR daF @ famsd 9 v @
FAT g A QR AT §q
T ¢ fewmw N Rfew Afy zw
fear & waw fag gf 8, Fred sror
T § w1 & 1 fg wgET wify &
g7 @ Tfgg 1 R g
# g fs Iy oY T &
aq dR weg Agialfal ¥ |19 am-
dia 7%, g @ B auify
FIH Q@ TAT W, ITH! AL A
FY feam & ogw %< | g 37 wfEqal wr
fadter wTAT wfgq @ x@Er wifa &
FAIACWAE TR H AT srewr
WE 1 Kaawmr g 6 gl e
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[+ =10 Tre TR
1 Aifg @t Moo & fF g oo
qerdY 3 &1 agarT g fawr 9T @
&1 &l ¥ arAETd ¥ AgEIY, WE
FTHTY T HIT & UF J&qT o1 gl
2, ol fgez wgrame &7 # @ifs &t
g FATT T@T $1 qTq FeT T8 g ( T
7 fF 98 ST W@ FIEFTTHT AT
& FFT 2, 9aT ALY W@ FTHTT IHIY
ot sfafsar aat adf sa=a &)
F1E Tqez AT FIAA AL AT W E )
W9 & 1Y qAA AT AT HAIC
Was gfag 7 § 1wt g §
19 7 =T & qrg A F a9 §
famae Farat $1 ¢ A ata & us
i sfafafa gea e o ara 2
AT T FAY S A AT gl
@ & g war  qetE A
¥ o|FU 1 9N W W@ 9%
UIFAU FIAT d18d & | Afdd Fa-
& gardl gwF A &t e @ fa
TEEY AT W F I ATIAT FI 7
&, ao¥e 3w gud FE 9w § R g3
FL AT I @ FT JAC FA13AT
F T @ 9T A E ., (swAma) .
SHRI M, RAM GOPAL REDDY :

The Prime Minister has never said like
that,

SHRI R. N. RAKESH : The Prime
Minister has always and always said like
that, But you have overlooked that,

SHRI M. RAM GOPAL REDDY :
The Prime "Minister has never and never
said like that. -

SHRI R. N. RAKESH :
always saying like that,

She is

MR, DEPUTY-SPEAER : You please
say a few words about fencing. That is
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the subject-maiter of discussion under rule
193,

SHRT CHITTA BASU: The De-
puty Speaker should always sit on the
fence.

st X0 QAo rdE : GEYAY A
AT MY @A Y AT HIGT EHT
=7 ot gmit guwAl & T dEA
T & | waww 78 gr fE wwa A
U F wor g W #1 FmiT
FO ¥ g 57 @Y &Y, afFw gmEr
HET gS¥EY W X YU YT R |
FIT w917 A ot wygar aRErT A
g q7 fgary fear & 7 agf 1 {7
forar Srar a1 oy feafa Agf ana )

gz € %g frar nar ar fFaga §
fazar w4t &1 gt wifgm ar, afra
qg 7gt g gafm & Ig WA N F
g@aT Jigar § fw Fgr ok I A&
greafs aaeal § graeq #37 @ 99
97 gfags gy gzar @ ? mg @
g g Aq9] F1 gurvA F foo 718
AW FIT AR 9 F | gwr
Fraids § sAqifis d&9 €1 gEar 9r
gaife Frgar 37 =if o ST gar
dar 7gY fwar @Y s 9EFY Frgar
gog MR AEZ faar & qarr 93 wgr
¥ 197 9% Fg & oifveara a1 gz
FOAMNT ARG F F@ Al 9T |
afes Fuar 3w 97 & A1 g I
syiqifew A9 #1 Fraw 7gf W) fag
¥ awg & w1 23w F1 10,0c0 far-
Wz gz frga anfigr & sz aq
sy qay SEH! £ FATIET
g g A9 F FIXH A gwier
sqrqTied 99 g 9%al 491, IfeT g9
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¥ g Rear e AL 7 fTen
aw ¥ qafg arar § dar gy g ek
FiTer A § 59 A F smarfes gq9
FAW FT GHT § | AfdT gay Jar
agr fwar

. TAY Qg FEEg w1 giew fEEr
T g2t 2w &Y uswrdr ¥ ogard
TqT TATEE FT G A §, TAIwIfAE
AT AN § | AHET ¥ IS E,
AfET gd@e do o AE T AW
4T W WX W@ F 19 T 5
graeq § ag 3N & afaq grm g %
IFTAT IT FT F1E sAfFT AT WIT H
Far & ar IgwY N9l S Fg Fiwer
Fm A ST FT oIGT &, Ty oM
g7 fegat F@& Q@ wT @
Srar & 1 &few FinEr W ® Qv 9q
qIffeaa 4T A9T9 AQ & d9 A%
19 AT STRIT ALY AT § 1 FHHI
waaq ag 2 fe gaTd gFas airar 3w
¥aga @uT g @ § 1 §H 9T EH
=T =FifgT )

Wi a% FYET FT AT §  qTAT
3,000 etz svar ag qfwar g
e, frgw, afug, sww &R
afs=w &1 ofr 8, 9gF 97 Fa9 qI
q17 arfgd | a9 KA I AR g
Tl @ 9 § @ qUAT TWIS A<=
FUL WA | 797 3G FT GfF AT
argar & fe suaT qads g W@,
gl g W Fiwa (wrd) F
S 7 ArE oiaw #Y gfee & 2w A
9 B v Iwarfedl T gaw
qANT & GHANAT HH AT AT
g ow o & gro faRer gl

wgq wYx a1d gerd gweT ¥ qOET

VAISAKHA 6, 1906 (SAKA)
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AT G & AR Uy a1 faewies feafy
qY g, 9g IUIAX I @iT

foew @ 22.12.84 Ft THEA
R-USE HAT #) A A CF FA &
I9 H wgr a1 5 wrd wrT # agw,
afogy, faqau & gfowre qwd o §
R 97 gfaard ox fadei—aenaa,
AT W Tifeeary & gg & &)
zaq gg aifag gar § & @mr e}
FAT FAT qI AL IO AW E, @
g g 9 g, v &1 femidaw
gl gAT R @ gWIR EY FUAY

fared s« stidd )

ST ¥ FRAT QT HAT g
iy ¥ s amife dar #Y 8, 77 1975
#F Wiy w1 fady s@r 8 Ak s
g & fagda &1 @AY 2@V gra
7g aa g1 I a1 feeg S gel W
frT & S@1ER &1 q@ gAS gar
fegrmar g 199 atag ¢fe wra
R FIET AW FY AHEG AW &
TATT IAWAT AT @& |

¥ fragw B f& daar 2w &y
HYFIX G SATAITF geaaq 1 frar
Tar &, S arer dar # §, IAA gerar
A /I QT X qUA FTOFH
g g fear s ag 7 faw
TRa v fgg ¥ g, afw Fuardw
& o fga & g

ggdy &A1 A @wmiew faw @
a7 AW F qIT AT &, I g AT_AT
T & qT9 W g oqT I | AT
! & A1 & ot & gEwar W@ T
T gAT wrfgq | Fwr I ¥ &Y
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- [t ArTenTe W]

AR FTIRE gaw A aw TE) A
qr §, S acwre wgw  fEar A
QT 7 FIH AN AFIWHT IqAT W
F AIgT F1 fear . Sy aFw faar ¢
fr ag gowat ot faafaa & mig &
a1

dUeT AW FA SAIRr AN F
[WISTIWR | AT o q19 gH
oo ifs gE NEA @ IgEr
TOE B ZTHFE F O g wTHAEy
Eeuidl

T RY AIT AGGA H HAH,
dmre R fagar # % w@r @, TR
fod g8 wodt Sl # Ed @A
=fgd | agt F AT A qATE FI Q@
g, S% Q@ar =A1fgy At sarTifes
qERel F g ST Q@1 F GATA
& faq smaea® s 9oy i |

AR T A7 HAT FIT-AT FRAY
g fF a2l 2T guox ATEAT AT Q@
g1 =R oYY AT ¥ Wi g Hay
difee i@ & aad ag g
gIHAl W1 ¥ IUNGEIT F Hra«l A
FRH T F ®T W WY faw s
g1 T At w1 QAHT ST

TEM WA AT F qIGE @ AA
qg SEA U, F I9 99 § §IF
&, forad 3= Fgr ot fwv w18
T FRAT ATHAT &7, AT gW HA1%-
AuFTY F A 9 FFA ) ymA HqAY
F1 WAV FT qTq HE FT QwATfHA
®1 TUA &t Afg 7 7oAy Tifgg
TEY W AT W F BT FT W@ §,
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qeikY 3T ¥ @ig gwest Fy famg
w®E 9 W ¥ WAl B ST
®E

PROF. AJIT KUMAR MEHTA
(Samastipur) : We have received a very
disquieting nmews from Punjab that the
rail communication has been thoroughly
disrupted by the extremists, [ demand a
statement from the Home Minister on
this matter,

SHRI INDRAJIT GUPTA (Basirhat) :
Sir, may 1 make a submission to you?
At the end of the debate the Minister
will reply, But it would be helpful for
the debate if he at this stage, if you so
agrec—he has made a staiement in the
other House on this very subject—he can
repeat the same statement here if you like.
It will give some basis on which we can
debate, Otherwise, we have got nothing
to go on. We are reading sO many types
of contradictory reports in the Press,

SHRI MADHAVRAO
(Guna) :
Sabha.

SCINDIA
You can collect it from Rajya

SHR1 INDRAJIT GUPTA : Why
should this House be deprived of it ?
Why should we go about collecting from
the Rajya Sabha ? I am nofa collector
of Rajya Sabha.

THE MINISTER OF HOME AFFAIRS
(SHRI P, C, SETHI) : If they want, I
can read it.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South); This is a
very partinent thing. When I demanded
that there should be a debate, I also
demanded that the Government should
come out witha statement on the basis
of which we can continue the debate
fruitfully. But, unfortunately, in its
wisdom the Government has not issued
any statement. So I support Mr, Indrajit
Gupta’s contention that Mr, Sethi should
make a statement on the basis of which
we can continwe this debate,
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SHRI CHANDRANT YADAV
(Azamgarh) : He can reply at the end,
but let him read out the statement at this
stage.

SHRI INDRAJIT GUPTA : The
statement should not be a substitute for
his reply., But definitely it will help the
debate.

SHRI P, C, SETHI: 1 will read it
just now,

THE  MINISTER OF HOME
AFFAIRS (SHRI P. C, SETHI) : Sir,
Infiltration of persons has been taking
place from erstwhile East Pakistan (now
Bangladesh) into India right from the time
of the partition of India in 1947. In the
context of acute problem in Assam and
reporits of infiltration in West Bengal and
other States bordering Bangladesh, a set
of measures was formulated by the
Government of India. This included
construction of a physical barrier in the
form of a barbed wire fencing along the
Indo-Bangladesh border ; construction of
a network of roads along th: border ;
intensifying patrolling by the BSF on ths
border ; establishment of more BSF out-
posts etc, The fence is to be erected
over a stretch of 3200 KMs of border of
all the Staikes, It was decided to under-
take detailed survey and start the cons-
truction of fence initially along 100 KMs
of the border in each of the districts of
Dhubri in Assam and West Dinazpur in
West Bengal.

Instructions were issued on 24th March,
1984 to the CPWD unit at Gauhati to
take up construction immediately of one
KM of fence on experimental basis at the
tri-junction of Assam, Bangladesh and
West Bengal at Ram Rai Kuti village in
Dhubri district of Assam. The CPWD
started the survey work op 27th March,
1984 near the boundary pillar 1001, on
Indian territory. As soon as survey work
commenced, Bangladesh, Rifles personnel
came to find out what was going on,
Small groups of BDR personnel kept
visiting the site.. On 2nd April, about a
platoon stremgth of BDR personnel took
position about 100 yards from Pillar 100!

VAISAKHA 6, 1506 (54K4)
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and about 100 persons in civil clothes
came 1o the pillar and shouted slogans.
Some of them pulled down the bamboo
poles fixed by the PWD on Indian Terri-
tory to mark the alignment for the fence.
The CPWD erected 2 test pillars for
fencing on 5th April, 1984. According
to reports received by Government the
strength of the Bangladesh Rifles post at
Behalguri was raised to 1 coy. that day.
A Dbattalion of Bangladesh forces with
heavier weapons also took position about
300-400 yards inside their territory from
where wire fencing is being erected, On
April 6, a group of about 30 Bangladésh
nationals escorted by about a dozen
Bangladesh Rifles personnel came near the
pillar 1001 and shouted slogans against
erection of the fence, They dispersed
after some time and B*D. Rifles men
took up positions near the pillar, In
order to defuse the tension, flay meetings
of the officers of the BSF and the BDR
were held on 7th and 8th April, 1984 at
Sonahat. At these meetings Bangladesh
Rifles Sector Commanders protested
against fixing of pillars on the inter-
national border,

Things remained quiet during the next
few days, except for demonstrations by
Bangladesh nationals from time to time,
On 19th April 1984, about 200 Bangladesh
Rifles personnel and about 150 civi]ans
came close to the border where our CPWD
men were working and tried to obstruct
the work by physically sitting on their side
of the border. The local BSF commander
met the 2nd-in-Command of 6th Bangla-
desh Rifles and asked him not to resort 1o
such activities. In spite of the above
provocation by personnel of the Bangla-
desh Rifles and Bangladesh nationals, the
CPWD continued their work up to 1630
hours and ‘dug 14 pits for erecting pillars
for fencing purpose.

On 20th April 1984, at about 0400
hours (early in the morning) some BDR
personnel started digging near the zero
line in Bangladesh area and subsequently
tried to fill up pits dug by our CPWD on
the Indian Territory, The BSF troops on
duty. resisted their attempt. At about
1100 hours, 600-700 Bangladesh civilians
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equipped with spades and baskets con-
centrated at border pillar No. 1001 to
prevent the work being done by our
CPWD. The BSF troops warned them
not to cross the border or disturb the
fencing work, At 1830 hours, about 200
armed BDR personnel along with 30
Bangladesh civilians came close to the site
and tried 10 uproot the pillars erccted by
the CPWD  When warned by BSF per-
sonnel on duty not to resort 10 such acti-
vities, BDR personnel opened unprovoked
fire on BSFE troops at Jhaukuli and Ram
Rai Kuti, The firing continued for about
10 mnuies. The BSF personnel deployed
in Ram Rai Kuti area returned fire in
self-defence. Ong constable of the BDR
was believed to  have been killed and
another person injured.

The BDR troops have been seen
digging trenches opposite 3 BSF border
out posts south of Ram Rai Kuti, On
22nd April 1984, Sector Commander of
the BDR, Rangpur, accompanied by the
Commandant and other officers of 6th
BODR came near the border pillar No,
1001 and told the BSF post Commander,
Rant Rai Kuti, that he had got instruc-
tions from the higher authorities that in
case the border fencing is continued by
India on the border Line, it will be stopped
by opening fire if necessary ~ Necessary
protection to the survey party and the
CPWD workers is being provided by the
local BSF Battalions,

The survey party started their work on
24th morning The work had gone on
for barely 45 minutes when an officer of
BDR came to Pillar No. 1007/S 4 and
ordered their men to fire, The BSF took
protective aclion and exchange of fire
continued for some time. In the firing
one of our Sub-Inspectors received a
bullet injury but unfortunately one of the
workers has been killed. The Sub-
inspector has been removed to hospital
where he is progressing satisfactorily,

The Government of Bangladesh sub-
mitted two notes to our High Commission
on 24,1984, While reiterating their
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earlier objection, it was incorrectly claimed
that the fence was being erected on ground
zero. The reasons which had led to our
taking decision to ercct the border fence
were explained to the Bangladesh Govern-
ment at Dhaka and to their High Com-
missioner in Delhi, It was also pointed
out that building a fence on our side of
the border had beceme unavoidable
because of continuous influx of illegal
immigrants and Bangladesh Government
should respect our sovereign decision, It
should not be made into an ssue in our
bilateral relations. On receiving informa-
tion that units of Bangladesh Army had
becn deployed in support of Bangladesh
Rifics, the Bangladesh High, Commissioner
was again called on 12th April 1984 and
conveyed our serious objection and
concern,

After the incident on 20th April, the
Bangladesh High Commissioner was called
in the Ministry of External Affairs and
our strong objection and concern were
conveyed to him and he was informed
that the incident had greatly disturbed us.
It was pointed out that the incident of
unprovoked firing by the BDR had taken
place despile the strong request by the
Foreign Secretary on 7th April that the
Government should defuse the situation,
The samne day Bangladesh Foreign Office
handed over a protest note to our High
Commissioner in Dhaka,

Barbed wire fencing is being erected
within the Indian territory, It is aimed
at checking illegal and unauthorised cross-
ing as well as smuggling of goods, with
prevision however, for lawful traffic at
check-posts It is not contrary to the

" 1975 border guidelines’ with Bangladesh,

We do not seck and do not want any sort
of conflict with this neighbouring country
of ours and would hope that equally
Bangladesh would respect our sovereignty
and right to raise fence on our side of the
border,

SHRI MADHAVRAO SCINDIA
(Guna) : Mr, Deputy speaker, Sir, the
subject is precise, the points are ob-
vious and, I think, on the principal points
there is broad agreement from all sides
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of the House on action the Government
has taken, and what action the Govern-
ment should take. Therefore, Sir, with
respect and in deference to your wishes
und keeping within the fence you have
erected round the subject, I will not stray
into irrelevant and untouched areas and
be brief and precise,

Sir, a little over a decade ago because
of the persecution and discrimination prace
tised by the then government of com-
bined Pakistan— by those who held the
reins of power in west Pakistan—millions
of terror stricken refugees crossed from
what was then East Pakistan into India
causing socio-economic  problems of
gigantic proportions.

In their hour of suffering, India in
keeping with her age-old humanitarian
traditions, gave these millions of deprived
refugees food and shelter and helped
them tide over their personal and national
crisis, As such times we never have been
found wanting and our Prime Minister,
Shrimati Indira Gandhi, rose to the need
of the hour, In fact, in March 1971 [
did happen to spend one night in Tihar
jail agitating for the quick and immediate
recognition of Bangladesh The human
response of any human government in an
hour of human tragedy is obvious,

Our government has always adhered to
those high principles to alleviate the
sufferings of those who are innocent and
needy and who have undergone untold
deprevations in their own little worlds.
But equally it is the responsibility of the
other government concerned to ensure
that in mormal times such an exodus is
completely prevented. And if Bangladesh
cannot create conditions conducive to the
economic emancipation of her own coun-
trymen ; if Bangladesh has not been able
to create hope and faith in her own
countrymen towards their future well-
being, and, if, because of the prevailing
conditions in despair Bangla Deshis are
crossing over in hundreds and thousands

. into West Bengal, Assam and Tripura,
the Bangladesh Government will have to
understand that India will have to take
adequate steps to safeguard her security,
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to safeguard her national interest and
to safeguard the interests of her own
citizens living on her side of the border.
We have always shown patience and con-
sideration in all our dealings with Bangla~
desh. But the New Moore issues Farakka,
and now border-fencing-all these seem
to be a part of a pattern—almost an
avowed policy of the Bangladesh Govern-
ment—to create issues from time to time
to divert the attention of her citizens
from Bangladesh’s economic and political
problems, Can this show of misplaced
and misguided belligerence be an attempt
to risk a finesse against the queens and
begums of Bangladesh ? If it is so, Ban-
gladesh must also understand the conse-
quences that will ensure if the gamblefails.

1654 hrs.

[SI-!RT R. S. SPARROW in the Chair

Unfortunately, instead of more sober
thinking predominating in Dacca the
media in Dacca has continued to whip up
sentiments and emotions and resort to jin-
goistic terminology. The influential Dacca
weekly, HOLIDAY has said :—

«“Why is India violating the border
guidelines between the two
countries which prohibit putting
up defensive strutures of any
nature within 150 yards on
either side of the border ?
Does India have any other
designs in mind 2

The Bangladesh daily ‘AZAD' warnzd
editorially and I quote :—

“The people of Bangladesh have rea-
ched the limits of their paticnce
and will no longer tolerate any
non-sense. - They will fight with
their bare hands to defend the
honour and integrity of their
country. And this fight will
be the last and final cne against
India’s impertinence.”

«How melodramatic !
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The Da’'ly then went on to say some-
what mysteriously : —

“Your evil design has reached its
final stage. You will now suf-
fer the consequences of your
misdeeds, You have already
seen the people of Bangladesh
in their struggle for liberation
and you will sce them again
now. The rights of succession
of Bangladesh on the side of
Bengal, Bihar and Orissa have
not yet expired.”

The tenor and the phraseology s
thoroughly mind boggling. There is some
suspicion that this mass hysteria is Go-
vernment inspired, We are a nation
wedded to policy of peace, [ iendship and
understanding. And if these attempts are
inspired by the Bangladesh Government,
then thesc can only be deplored and con-
demned in the strongest possible terms,

Al along, our Government has made
efforts Lo impress upon Dacca the reality
of Bangladesh's influx into our country
and its impact demographically, and on
{he internal situation, All these things
should be totally manifest to Bangladesh,
The havoc that unchecked illegal immi-
gration from Bangladesh into Assam has
wiought in Assam is abvious to the whole
world. And it cannot be wished away
merely because the Bangladesh Govern-
ment want to shut its eyes 1o it,

17 bis.

The situation in Weat Bengal and Bihar
also is very acule and our Gommnt
has given Dhaka conclusive evidence of
illegal flow of immigrants backed by facts
and Bgures. Yet, it is unfortuaate, that
in spite of toning down the diatribe
there is almost a predominated campaiga
and Dhaka has chosen fo move from
harsh words to harsh deeds, from provo-
cative attitudes to provocative actions.
The Hon. Home Minister has very com-
prehensively described all the im:adln‘u
that fook place, Eversince 5tb April,
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when the first concrete pillar was placed
at the tri junction of Assam, Bangladesh
and West Bengal near international boun-
dary pillar 1001, the Bangiadesh Rifles
have begun reinforcing and strengthening
their forces, I would also like to know
from the hon. Minister, whether it is true,
that all along their part of border, along
a 300 meter belt, the population oa the
Bangladesh side has been evacuated and
their houses taken over by the Bangla Desh
Armed Forces in preparation for some fu-
tur eaction. There are also other signs of a
large scale build up, At Ram Rai Kuti
village in Goalpara district 3000 Bangla-
deshis iofiltrated inta India and pushed
back our teavily outonmbered workers.
Then they began digging trenches on their
side of the border with the motive that
when the rains come and the rains fill up
the trenches, the pillars will themselves
collapse, The hon. Minister has just said
that they physically tried to pillars too.

The latest incident on the 24th April
is pot a minor incident. A sub-inspector
of the Border Security Force has been
injured and a worker killed ; a humble
worker, an Indian citizen has been killed,
No one can fireat this now as a minor
incident, The situation has become in-
tolerable. Our patience has been tried
to its limits, My friend, Shri Rakesh has
dwelt briefly on the possible motives that
Bangladesh might have, Bangladesh is
a least developed country with enormous
pressure on land, Tts population of 100
million is expected to go up in the deca-
des to 150 million, and there may be a
design 10 allow the population to spill
over the border from time to time so as
ease the pressure, But the trickle bhas
now become a torrent, The other possi-
ble motive, as my hon, friend Shri ‘Rakesh
said, can be of diversionary lactics from
its political and economic situation, Fi-
nally, the most dangerous motive may be
that by these border incideats, it may
create a situation which may become
interesting for a Super Power to dabble
in, and using the interest evinced by that
Super Power, keeping in mind the cut-
backs on IDA and various other world
funding institutions, Bangladesh may ex-
tract mote finance from such a Super
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‘Power 1o 'tide ovér its economic problems
in the short run.

Washington has already given Pakistan
high-tech, Weaponry and we have been
forced to divert our precious resources
from the supreme task of development to
the task of re-armament in our own na-
tional interest. We know that Washing-
ton has her eyes on Trincomalee to cause
us discomfort in the South, and there ate
disquicting reports that the Singapore
based Consortium which has been given
the tank farm contract by the Sri Lankan
Government i8 American inspired and
American financed. This may suit that
particular super-powsr, to give us now a
little anxiety in the East and complete the
encirclement of an arc of “‘uncertain
intentions”, We are wedded to a policy
of peace and good neighbourliness, And
many times, because of our predominant
size, we choose to act with extra restraint,
lest we be misconstrued, Mr. Rakesh
stated that our relations with our neigh-
bours seemed to have become more deli-
cate, scemed to have deteriorated in the
last four or five years. There is a com-
plex sometimes that people suffer from,
when they think about large countries.
It is our effort always to ensure our
neighbouring countries of our peaceful
intentiors of our good will, of our desire

that they have a share in whatever way

they feel proper, in the development of
our technology, our seience, so that we
can help them also, But there is this
complex. And it is natural that when a
predominant country becomes stronger,
that complex manifests itself a little more,
is felt a little more, without any
justification whatsoever and Mr. Rakesh,
in the last four or five years,
a world statesman has again taken over
the reigns of our country and our Govern-
ment, and because of that our couatry
has . grown in strengih and our Govern.
ment has a voice in World Councils, It
may be because of the strength of our
country, contrasted against its weakness
from 1977-79, that there is this fear com-
plex, quite unjustifiable, which may lead
to & sli delicacy in our relationships
which are trying to overcome. But
Sir, let our restraint not be taken as a
sign of weakness. The 1975 Guidlines
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which were aoceplad by both lhecoun-
tries. have clearly laid down that neither
of the two countrics would erect any
defence structure within 150 yards of
their borders and that they would both
check all unauthorised crossing and smug-
gling activities and prevent them. Sir,
can the barbed wire fence, and by stretch
of imagination, be considered a defence
siructure 7 On the other hand, this bar-
bed wire fence will go a long way in
achieving the second guideline whice is
the prevention of unauthorised crossings
smuggling, population migration, and
other things like dacoities, cattle lifting,
eic, We must go ahead wilth our per-
fectly legitimate target and complete the
100 km Assam-Bangla Desh stretch of the
border before the end of the year, Gene-
ral Ershad would be treading on very
dangerous ground.

I would like to verify from the hon,
Minister of State for Home Affairs whe-
ther it is a fact that he has put the Ban-
gladesh Army on the, alert, = Certain
sources say that they have already come
within six kilometres of the border at the
tri-junction ar satrasal, where the first
incident on 20th April took place between
the Bangladesh Rifles, and the BSF, and
that Maj Gen Nuruddin, the Chief of
General Staff, Bangladesh Army has
reportedly been given the demand for
greater coordination between the Bangla-
desh Rifles and the Bangladesh Army,

India is well known in international
councils for her sagacity and for her
patience. But the ultimate touchstone of
our actions, of our reactions, the ultimate
measuring stick, must be the repercussions
on our national interests, both from the
economic and from the security point of
view.

In the present action, we are on very
strong more and legal grounds. 'We must
continue to try and impress upon tha
Government of Bangladesh the peacefull-
ness of our intentions, our peaceful mo-
tives and then proceed with the fénce,
And " ultimately, let the Bangladesh Go-
vernment have a clear understanding of
the consequences that may ensue, if they
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persist in going ahead with their unfortu.
nate belligerence towards an action under-
taken by us, on our own sovereign terri-
tory.

SHRI CHANDRAIJIT YADAV
(Azamgarh) : It is indead a sad
commentary an our relationship with our
friendly neighbour Bangladesh that we
have had to take a decision to erect
fences on our borders It is not a very
happy thing that neighbouring countries
should come to this, It is only wvery
rarely that these things an happen. We
had pever expected that this will have
to be done on the borders with Bangla-
desh,

With Bangladesh, we have a very
special kind of relailionship, a kind of
emotional relatiohship with the people of
Bangladesh, because they were the people
who fought for their independence, for
their own country; and they got it. And
in that fight, we had our contribution
also, because of a special situation. So,
our relationship with that country is a
very special kind of relationship,

" I'was a little surprised to hear the
speech of Mr. Scindia.  He criticised one
newspaper. ““The Daily” that they used
very belligerant language, and VEry pro-
vocative language. But I think he also
should have been a little restrained, He
almost used the some language, and said,
1 think that we had come toa point
where our patience had been exhausted;
and, therefore, we must Act, And all
that,

I thiok this "kind of language does not
help, Itis the major responsibility of
Ind'a, because India is a big country. We
must also think of our special relalion-
ship. There are powers and outside forces
which do not relish India becoming politi-
cally and economically a stronger country,
They do' not relish it. They would like such
things to take place. So, it is right that
we should see that with all our neighbour-
Ing countrics, our relationship is friendly
and good; and that we do not full into any
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kind of provocation and we do not pro-
vide any kind of opportunity to other
forces, which want to interfere in our
matters.

A statement has been made by the
Home Minister. Things have happened
during the last one month, It is very
unifortunate that Bangladesh Rifles, their
Border Rifles were the first to take the
provocatjve action. 1 think this has to
be taken scrious note of, namely, that
they were the first, really speaking to do
it. They should not have done this,
particularly at a time when India has
erecting these fences on its territory. It
was not that we were erecting, these
fences on the disputed territory. 1 think
the government of India was conscious
enough to chose only those areas which
were our territory.

There are no two opinions that there
had been influx of people from Bangla-
desh because of various reasons and
continous influx for many years; illegal
immigrants have been crossing the border
and creating problems for us politically as
well as economically, We have to face
lots of problems on our border State.
We know that Bengal Government has
been biinging to the notice of the
Government of India that they should
t~ke steps to prevent this kind of illegal
influx. The agitation in Assam has its
origin because of that problem The
same thing is also happening in Tripura.
Until and unless our relations are very
friendly and very good, are we in a posi-
tion to erect this wire along the 3000 km,
area will it be possible I don't think that
it is going to happen. If we erect it, it
will be going to have another problem;
whether we are going to defend our
border or whether we are going to defend
the wire also; whether we could have
done it in a better way by raising more
BSF battalions on the border and making
them more active, having some other
method. 1 think this has been the prob-
lem which our Government of India has
been considering for quite some time,

The Hindu and the Home Ministers
statement made it-clear. Only yesterday,
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an unfortunate thing again had happened
where Bangladesh had lodged a protest
saying that there was unprovoked firing
on Indian border by the Indian security
force; and there was a violation on the
border. They said that two Indian air-
craflts also yesterday violated their
country's air space. Gen. Ershad made a
very provocative speech. He called an
urgent Cabinet meeting saying that incidents
are taking place these are seripus sign.'”
Then 700 peonle belonging to the Jamaite
Islami demonstrated against the India
Information Centre; and they raised very
objectiona le slogans  Certain political
parties in Bangladesh, small political
parties, using very provocative language
said that Indian Governmenls actions are
expansiunist actions and we are adopting
an ageressive attitude. There are certain
political parties which are trying to use
these things for their political reasons.
We have to be careful because we have
our own experience in our country.

Pulitical parties have got their own
freedom; they do raise certain slougans;
they do organise certain demonstrations.
We have been misunderstood by Chinese
rulers many times. I would like to remand
you that Chinese rulers could never
appreciate that in a democratic country
like India there can be demonstrations
against  their leaders; there could be
certain slogans, They said, **Oh a tomato
was lhrown on the photo of Mao Tse
Tung and, therefore, our President was
insulted; and the Government of India
remained a silent spectator.” They could
not understand that in a democratic
country, even again our own leaders,
demonstrations are held, effigies are
burnt, slogans are raised and so many
objectionable things are done.

Unfortunately, in our neighbourhood,
today, there are undemocratic govern-
ments functioning. They perhaps do not
have a better understanding and appre-
ciation of the urges and aspirations of
the people, their own people. Therefore,
they have to face problems; they have to
face political confrontation with their
own people. Maj. Cen, Ershad raised
certain problems, He said, *I am trying
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to improve relationship with India. Our
problems are on Farakka and division of
Ganga water and other things. We are
slowly and gradually sorting out our
problems. I am trying my best," ‘If
you erect any fence in the bordar, my
country’s international image will be
tarnished, as if there is a big influx from
country,  Therefore, keep this under
consideration.” I would like to know
whether our Foreign Ministry took this
issue up formally with the Bangladesh
Government, and said, “*Look here, we
have decided to do that in our country’s
interest to check these illegal immigration
which we have failed to check” We
have to know whether they brought
this to the notice of the Bangladesh
Government or not, before erection of the
face.

SHRI K. BRAHMANANDA REDDY
(Narasaraopet) : Mr. Yadav, the
first question is obvious. Anybody will
do it.” Withough that nothing will
happen.

SHRI CHANDRAIJIT YADAV : Let
the Home Minister say so,

SHRI K. BRAHMANANDA REDDY :
That is obvious.

SHRI CHANDRAIJIT YADAV : Let
the Home Minister say it, because they
have not said it. Let him make it very
clear. Secondly, I will request one thing,
because certain unforfunate incidents
have taken place, one person on our side.
was kiiled and one of their constables was
killed, That -is, casualties have taken
place on both sides. It would have
deteriorated further, and therefore it
should not be totally left to our Police
officials on the border that they should
take the whole thing in their hands, but
at a political level, as the ministerial
level, if possible, this question should be
taken up by the External Affairs Ministry,
Gen, Ershad must be told that -because
they have failed to curb illegal
immigration, therefore, we are doing
it onour own territory and they
should see that =1no provocative
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actions take place. If he goes on raising
his forces, or sends his army or sends his
Bangladesh Rifles in greater numbers, I
think that will further provocation and
we cannot take it lightly, we cannot
simply sleep over all these matters.
Particularly, our border security has
become a very important issue today. In
view of the foreign forces.—1 am parti-
cularly referring to the United States of
America—seeking every opportrnily to
create problems for India and unfortuna-
tely the Bangladesh Government has not
learnt the lesson that laying greater
reliance on any foreign power like the
United States of America is not good. The
United States of America has proved by
its deeds and actions and policies that
all over the world they are not the friends
of any .developing country. This lesson
must be learnt by the Bangladesh Govern-
ment and the Pakistani regime also.
Unfortunately if they decide to depend
on the United States of America instead
of improving their relationship with a
country like India which has a friendly
policy, and of mutural understanding and
halping with each other, it will not hclp
them,

r( is,)"

It was really a very heartening feature,
during the last few’ months, that the
SARC countries have met first at the
Foreign Secrtaries® level, and then at the
Foreign Ministers' level, and then there
will be a meeting at the Hecad of the
States level, or a summit meeting should
take place,

Whien these nations desrelop India will
have a major role to play in the fields of
commerce, cultural fleld and also possibly
for joint deve]upment and mutual socio-
economic cooperation. At this time this
thing has happened which I feel that it is
the responsibility of both the Govern-
ments,

Both the Governments should really
face the realities and [ will conclude my
observ,ahons by saying that the Govern-
ment of India being a bigger country and a
country with greater responsibiljty should be
more careful. If certain force in Bangladesh
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want that we should be, the victims. or
provocation we should takc the precauqom
not to be led by certain political parties
which are raising their faces or by certain’
instigators. But we should impress upon
the Bangladesh leadership that they should
also see reason and see that these ques-
tions are solved amicably.

SHRI SATYASADHAN CHAKRA-
BORTY : Mr, Chairman Sir, the issue
we are discussing is very important.
And at the very outset, I would like to
state as to what has happened. It is most
unfortunate that one of our workers has
been killed and one of the BSF jawans
has been injured. It is also very unfor-
tunate that one from the other side has
also been killed This thing should not
have happened. And also the reports say
that in many areas the situation is fast
becoming explosive. Unfortunately, to-
day in the Statesman I find that Mr,
Ershad, the Chief Martial Law Adminis-
trator has said :

“Speaking at a function at a city
college General Ershad called
upon the people to forge ‘‘greater
national unity"” by sinking politi-
cal and other petty differences for
*‘safeguarding national indepen-
dence and sovereignty™.

We should have resorted to some sort
of restraint. His speeches should be more
balanced. Unfortunataly, I find today
that our Information office in Dacca was
attached. And also there is much sabre
rattling centring around the barbed wire
fencing by India.

My mind goes back to 1972 Indo-
Bangladesh Treaty of Cooperation,
Friendship and Peace signed on 19th
March, 1972, The Treaty starts with
these words : ,

“Inspired by common ideals of peace,
secularism, democracy, socialism
and nationalism;

Having struggled tnéether for. the reali-
sation of these ideals apd cemen~
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ted ties of friendship through blood
and * sacrifices” which led 'to the’
triumphant emergence of a free,
sovercign and independent Bangla-
desh;

Determined to maintain fraternal and
good neighbourly relations and
transform their border into a
border of eterpal peace and
friendship,”

This is how the Treaty begins; *‘border of
eternal peace and friendship®, It was an
example of good neighbourliness. The
high contracting parties agreed that
the border should be a border
of eternal peace and friendship. Also
T request you to mark the words;
“‘cemented ties of friendship through
blood and sacriflces which led to the
triumphant emergence of a free, sovereign
and independent Bangladesh™, It came
through blood and sacrifices of both the
people of Bangladesh and India, We had
to bear the burden of 10 million people
who came here as refugees. India fed
them, After that, when the Pakistani
troops withdrew, they returned. 1 since-
rely want that the spirit of 1972 should
continwe, A sincerely want that we
should have good neighbourly attitude,
because Bangladesh is our next door
neighbour., I do not want to say any-
thing about their poverty. Our country
is equally poor, May be, compared to
them, we are advanced, but we have also
poverty. That is not the question. In
the Agreement we said that we will be
working together to fight poverty, we will
be working together for economic co-
operation, for trade and commerce, But
unfortunately, what we find today is that
on the question of the erection of the
barbed wire feace, certain words are being
used, which should not have been used,
by the Head of the State of Bangladesh.

2z Incjdnu over ﬁncfgg

Let us try to understand the problem,
Bven when it was East Pakistan,
we - had these problems, our border
problems, our water problems. Thess
problems were there. In the Border
Agreement of May 1974 ‘it was agreed to
define the border more accurately at cer-
tain points-so that the demarcation of the
land boundaries between the two countries
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would becomp!md So it mrecoc-
nised that we have certain ‘border ptobk
lems in certain areas ond it was decided
that the demarcation would be undes-
taken. Unfortunately, this demarcation
work was not undertaken, and that is the
root cause of the crisis.

What do we find today ? 1If this
demarcation is undertaken there is prob-
lem in West Bengal because, according to
the joint survey, three villages of West
Bengal will go to Bangiladesh though,
for all practical purposes, as the records
show, they belong to India, These are
sensitive subjects, According to newspaper
reports :

“A Bangladesh Government spokesman
said .on April 3 that Chandra,
who was also semmend so the
Foreign Ministry on April 2, was
told that Bangladesh considered
the move a ‘blatant disregard or
the universally accepted inter-
national .norm that no structure
can be erected unilaterally on the
zero line or any border, The
Indian construction engineers and
workers were escorted by border
security force and police, he
said.”

All these stretches are not disputed areas.
I do not think there is any international
law which can prohibit us from construct-
ing barbed wire fencing in these stretches
which are not disputed. How does it
affect the sovereignty of Bangladesh ?
How is that Gen, Ershad is giving a call
to the whole nation to be prenared for a
war ? This is a matter whicl must be
settled through discussion and negotiation,
If it fails at the lower level, it should be
settled at a higher lsvel. People who
wield power should exercise it in such .a
way that on wvery simple issues this war.
psychosis is not created, It will not be
good either for Bangladesh or for India.

At the same time, we should not shut
our eyes to facts. Dakha has said that
there is no- illegal emigration, But we.

think that there has been illegal immigra-

tion into our country, crossing of the bor-
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ders, including some smugglers, So,we have
a right 1o protect and defend our borders,
just as Bangladesh has got the right to
defend its own borders We do not say
«You do not have your right”, If they
feel like that, they can do it; but, let
them not challenge us or expect us to
apree to whatever they say. Well, before
you do this, let us discuss what is your
problem, We shall tell you our problem,
you tl us your problem. That is the
spirit of give and 1ake. That is the spirit
of good-neipbourhress. 1 .expect the
Bungladesh Government  will  show it
But there are pivblems,

Sir, in Tripura, the Chief Minister of
Tripura has demanded that the whole
border should be scaled and that there
should be crection of barbed wire,
fencing, Why ? He has suid this because
the extremists who are killing persons in
Tripura and are retreating to Bangladesh
areas. They are using the Bangladesh
areas as their sanctuary and creating
prablems for us. 1 think Bangledesh
should realise it. Either they stop if or
they must accept our claim and accept
oar right to crect barbed wire fencing.
We must stop these activities of the axtre-
mis's,  We cannot allow the extremists
having sophisticatled arms 10 operale in
India and when we take action, they
retreat 16 Bingladesh arzas with Bangla-
desh areas eitler encouraging or remain-
ing indifferent.

I would also like to draw the attent'on
of the House to another wvery grave
measure that the Bangladesh Government
is taking. The Chakmas for all practical
purposes are the citizens of Bangladesh,
They have right to remain in Bangladesh,
But the Chakmas are being systematically
exterminated and wiped out. Sir, what
happened in the case of the Red Indians 7
They were killed. Tt is happening now
in the case the Chakmas, And unfortu-
natelly they are trying 10 transport them
or drive them out. They are also takiog
their own people to inhabit those areas
where the Chakmas live, That is what
they are trying to do, We cannot remain
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unconcerned to it, because the Chakmas
are crossing the border and coming over
here and are creating problems in Tripura
also, We just cannot say you get out, but
we cannot just say you come, It is their
problem. They are exporting their prob-
You settle
your problems, we have nothing to say.
But it concerns us because they are cros-
sing the border for their own security,
You are exterminating them. Sir, 1 think
the Bangladesh Government is answerable
to that. The must not do it. That is
why the Union Government should take
a particular not of it and of what the
Tripura Government is saying. [ would
like to know from our Home Minister
whether he has got these reports from
the Tripura Government 7 If so, what is
the reaction of the Govcrnment thereto 7
And also, Sir, how has this become the
meeting ground of the MNF, the Mizo
National Front and other people who are
fighiing with arms against us ?

Then there is another problem of
immigrants. I don’t know that is the
number of the immigrants and all that.
But it is there, That is why this question
of barbed wire fencing has come because
of Asam agitation [ do not agree with
what Assam agritationists are saping
That all these psople who are there are
foreigners and all that, But itis true
that there has been some inflitration and
no political party has denied it, But
what we have said is that let 1* 71 be the
cut-off year for various reasons for which
I have not enough time to come to We
are all agreed that anyore crossing the
border after 1971 should be detected and
alsn sent back. That js why this measure
should be taken, Sir, you know there
are other problem also, As you have
said at the present moment this is our
main problem. I want that the Indian
Gov rnment . becoming very firm about
protecting our own border and also stop-
ping illegal immigrants should have a
flexible policy, beccause we want to have
goud-pegihbourly relations not only with
Bangladesh, but with all our ncighbours
upto the point that Is possible, Our gesture
should be friendly, That is why we
should tell them that this type of jingoism
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is bad for them and bad for us, And
they should not indulge in it and we
should also not do it. I am happy that
Shri Chandrajit Yadav has mentioned
about this, Pecision should be taken at
the highest political level so that these
jrritants can be removed,

Mr. Chairman, Sir, I would again
request our home Minister—it would
have been better had the Foreign Minister
been present here because these are the
issues which are to be taken up with the
Government of Bengladesh, Also we
should try to project our border. We have
constructed some watch towers, they
have also constructed some. But
we should be more vigilant; I am sure
that this is not going to solve the
problem: We have 4000 kilometers of
borders Then also we have to define
maritime border. These are the problems
that have to be seitled. But there should
be more vigilance on the part of the BSF
so that we protect our border; at the
same time we should try to conduct
negotiations with Bangladesh so that we
can settle all these issues amicably,

SHRI BHUBANESWAR BHUYAN
(Gauhati) : Mr, Chairman, Sir, much has
already been stated on this question of
border firing. This is a very grave issue
for the country,

Sir, as already mentioned, you are
aware that because of this cantinuous
influx of people across the border parti-
cularly into the Assam region as well as
other neighbouring States of our country,
the serious question of infiltrators has
come up and on this very question the
agitation in Assam has started since 1979,
As a result of this agitation, in eorder to
stop this menace of infiltrators into the
Assam border specially, as well as into
the border of other neighbouring States
of our country, the Government Laus
decided to erect border fences and for
this purpose an order has been passed for

_erecting barbed wire fancing. Now,
when the attempt has been made to erect
barbed wire fancing in particular places,
these incidents of border firing have taken
place with the consequent loss to our
country, to our citizens as well as to the
meighbouring couatries.

In this context I would like to draw
the attention of our Home M nister that
just now he has mentioned that the order
has been passed for erecting test pillers
and that order has been passed for test bar-
bed wire fencing only for a kilometre length,
although the border is for 3,200 kilo-
metres, as he has stated  Sir, does this
statement reveal a clear- cut determination
‘on the part of our Government to erect
border fencing on this long-long hordsr
between India and Bangladesh ? - This is
a question and on this question, you
know that many people of Assam are
still Jaunching their agitation and till now
they are continuing the agitation in some
form or the other, So,1 do not think
that our Government has taken sufficient
measures to erect the border fencing on
all possible borders, particularly covering
the Assam border, Although a test case
has been made in Dhubri District of
Assam, you know the result It has
already been reported in the newspapers.
Long back when this question of border
fencing had been raised, assurance was
given by the Government of India
to the agitationists, to the people
of Assam, Bangla Desh raised their
objection 1 do not know what steps
were taken since then to convince that
country that although we are going in
for erecting the border fencing, we are
not interfering with their internal affairs .
nor interfering with their integrity, 1 do
not know whether such an attempt has
been made to convince them on this
aspect of this particular issue I shall he
glad, as has already been mentioned by
Shri Satyasadhan Chakraborty from the
Opposition benches, if this measure is
taken now at the highest political level to
convince our neighbouring country—that
we are not going to i. - rfere with their
internal affairs, while w: are going to
protect the interest of our own country
and we are going to stop all sortsof

smugling, etc,

1t is also reported, as has already been
mentioned, that Banga Desh is also going
to build some watch towers. Building of
the watch towers, etc is their own matter.
But® the thing is that this cannot be an
issue of creating some border troubles and
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thereby attracting some foreign agents
into our land, .into our sub-continent.
Therefore, attempt and initiative should
be taken at a high political level of disfuse
sension.

PROF. N.G. RANGA : At the ear-
liest,

SHRI BHUBANESWAR BHUYAN :

‘In this context I would like to refer that
some time ago a very senior opposition
leader had mentioned about the firing
at the border, I do not know why he has
not mentioned about stoning of the Indian
_ Library at Dacca, I, therefore, request
that our Government should lodge not
only Protest but also make our points
very clear to them. The Government of
India musr express and clarify that border
fencing is to protect the interest of the
people of this country, This should be
done without any further loss of tims,
With this, I conclude. .
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SHRI BRAJAMOHAN MOHANTY
(Puri) : Mr, Chairman, Sir, at the outset
I want to make it clear as to whether
the issuc involved is a bilateral issue or
anything that is being done by Bangladesh
is an inteference in our internal affairs or
an interference in the sovereignty of our
great country. '

A shrewd attempt is being made (o

internationalise the issue as in the case , ~

of Farakka issue, Nepal is being dragged
into it being that reservoirs should be
built in Nepal. You imagine from which
point we started. When the partition
was made, the Ganga was a river of India.
Nobody said that Bangladesh or East
Pakistan would have any share of the
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Ganga waters. As a matter of fact,
Khulna which has a majority of Hindu
population was given to East Pakistan
and Murshidabad which has a majority
of Muslim population was given to India,
with a view that the Ganga waters
would be used by India and that East
Pakistan_ has nothing to do with
that,

' Susequently, as a magnanimous gesture
of our nation, the Government of India
from the beginning till now have respon-
ded and accepted the magnanimous
gesture throughout all these years. Now,
it is not only the Farakka issue but an
aitempt is being made to internationalise
this issue also. Once the issue is inter- .
nationalised, I ask, what will be its
implications ? My submission is, as
Mr. Satyasadhan Chakraborty said, it
is our right to raise barbed wire fencing
in our territory. Loss it require the
consent of the Bangladesh Government ?
No.

18 hrs,

It is not the case of the Bangladesh
Government that India is trespassing into
their territory, or that we are posting our
fencing in their territory but that India
is fencing in it's territory. Whar is the
objection of the Government of Bangla-
desh for India fencing its own territory 7
Why should Bangladesh object ? It is
because the international reputation of
Bangladesh ‘would be spoiled. Every
country in the woild would come to
know and form an opinion that
Bangladesh is a poor country. Bangladesh
Government does not want such an idea
to be formed by the other nations of the

“world, This is the reason for their oft-

repeated saying that “There are othcr
reasons and we have to examine them ”

The military rulers.are now confrontcd
with a big mévement and revolt by the
people, called the -popular upsurge, as in
Pakistan. Forces belicving in  secularism
and democracy are arrayed against the
military rulers, This is national upsurge.
The Leader of the Student Federaticn,
a Muslim boy, challenged the military
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rulers’ saying that religion is a
matter of the Theart,. not of the
Government. He straightaway challeng-
ed. The people of East Bengal and
Bangladesh are very much concerned and
their contribution to the freedom struggle
is unique. Everybody connected with the
freecdom movement knows the contri-
bution of thc people, They may be
Muslims or Hindus, But, firsta foce-
most, they are nationalists, We know
their struggle for freedom during the
various stages of history in the various
nations all over the world,

Now, an attempt i3 being made by the
Governments of Bangladesh and Pakistan
to divert the attention of their people
towards some other affairs and for that
purpose, thesé coatroversies have been
raised, Some such issues which have
been raised merely for the purpose of
diverting the attention of the people are
the More Island, the three villages of
Jalpaiguri and some arcas of Tripura.
Those Governments are now trying to
raist many more such issues with a view
to create ill-will against India in the
minds of those people and to make their
own people forget the real issues at home
of the existence of the military Goyern-
ment, This is the crux of the whole
matler, :

14 Soviet diplomates have been expell-
ed from their country, for the resson
that " they are involved in espionage acti-
vities, Similarly, we should purge our
country of anti-national elements,

An attempt is being made, particularly
after the non-alignment movement, to
weaken and destabilise India., That is
the reason why all these issue are spring-
ing up all around India This house
may see the scene of superpower diplo-
macy, You can see that particularly
they want that India should be weakened
and should not have good relations with
Islamabad, You will find that your
country is surrounded by disputes and
these jonumerable disputes are being
engideered and created by ome super-
power or the other which does not want
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non-alignment to grow, the peace move-
ment in the world- to grow, India to be
a stable country and to lead the peacs
movement of the world,

I am sure that in spite of all these
obstacles, India will surely lead the move-
ment against all sorts of colonialismy
whether it be economic or political and
that India will lead the nations of the
world in this respect. It is the basis of
the freedom movement,

We .must judge the affairs in the back-
ground. I have advised the hon, Minister
of Home affairs that we should have
that magnanimity which is being conti-
nuously followed by successive Govern-
ments, of this country towards other
nations in their hour of tribulations.

Look at the people 'of Bangladesh
and at their agony, their sufferings and
how they are being tortured, We can
have nothing but
heart and harmony towards them, This
should always be our policy.

We should be very very careful to see
that the issue remains bilateral, It should
not be internationalised. - An attempt
will be made for that,. We should be
very careful on this matter.

In B-angl.adeSh, 142 of the population
are Hindus., In India, the population
of Muslims is only 129%,. Itisnot a

- question of having a majority or minority

of Muslim population. Our enemy is
fundamentalism. Our friend ig the secula-
rism Therefore, all countries which believe
in fundamentalism are our enemies, All
nations which believe in secularisms are
our friends. Today in Bangladesh gar.
landing of martyrs is forbidden because
that is ‘un-Islamic’; that is the position
of this military government, We Jmust
be careful. The people of Bangladesh
are now fighting to establish secularism
and democracy in that country, The
military rular is afraid becaunse the former
President was murdered and the daughter.
of .the former President was also killed,
He is now afraid and he is in a tottering
position. That is why he waats an issue

magnanimity of -
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to divert the attention of the people—so
that he can continue in power, We must
be very careful, [ would advise the
Home minister not to show any weekness,
We should have magnanimity plus fifm-
ness, That is how we have to handle it
and we should not allow ihem to inter-
nationalise this issue,

SHRI RATANSINH RAJDA (Bombay
South) : Mr, Chairman, Sir, this House
is Callea_ upon to discuss a piguant and
irritating situation that is taking place,
that has arisen, across our border with
Bangladesh, If you view it from the
historical background, in this country
there is nothing but a fund of goodwill
for Bangladesh and we cherish their
friendship immensely, 1 would say that
we are emotionally attached to them as
there is a historical background ; there
are even geo-political factors, Because
of these, there is nothing in the heart of
India against Bangladesh, the government
of Bangladesh and the people of
Bangladesh, But unfortunately a series
of events have taken place which have
unfortunately and very strangely culminated
in the present skirmishes that are taking
place. 1 donot know, but it appears
that, in these series of events that took
place, there is much more that we can
understand if we go through some of
them, I will not go into details, 1In
the beginning, the Farakka issue was
raised, sharing of the Ganga waters,
The modalities on sharing of these were
decided with the full cooperation of India
Then the Chakma, Mizoram infiltration,
problem was raised. Then the Law of the
Sea ; the New Moore Island incident
occurred, Every time some irritating
factor was raised very systemically by
those who were sitting on the pedestal,
not by the people of Bangladesh but by
those military rulers who have come there
one after another ; they have raised this
bogey one after another On 10th March
1983 when Gen  Ershad was in Delhi,
he made a statement, OQur reporters
asked him, talking about Indo-Bangladesh
friendship, ‘‘Why are these irritating
factors there 7 Why don't you take
action? Why dono‘t you see that this
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friendship is cemented further?”. Then
he said,—it was on 10.3-1983 and it ‘was
reported in all the major newspaper—-—
““No major issues with India”. These
were the headlines in the papers. He
said, ‘No major issues with India’. But
after some time the incidence of trans-
border crimes increased, dacoits started

taking place, kidnapping, - cattle-
lifting,- illeral  crossing, all  these
started again,. and these go on

very systematically. One can read into
these, If we read all these events, if we
go through them and analyse them,we will
find that there is some method in madness,
The method in madness is that, whenever
there is some trouble, domestic trouble,
then the military rulers want to distract
the attention of their people. Because
they are pastered by domestic difficulties,
these military rulers, one after another,
have been raising this bogey against
India—on the pretext of one or the other
issue,

- 10 10 hrs,

[SHRI N.K. SHEIWALKAR in the chair]

Some friends have spoken including
the hon Member, Maharaja Scindia and

the hon Member Mr. Jaipal Singh
Kashyap and they have spoken in stern
language.. ...

SHRI SATISH AGARWAL (Jaipur) :
You being a very progressive member,
why do you address any member as a
Maharaja ?

SHRI RATANSINH : All right, I
will correct it—Mr, Madhavrao Scindia.

SHRI1 RAJESH PILO’f -{Bharatpur) :
He represents a princely State.

SHRI SATISH AGARWAL:
not recognise the princes.

I do

SHRI RATANSINH RAJDA: I
am glad that in the BJP there arc some
progressive elements also. I have fought
against the Rajas and Mabarajas during
my student days. I do not know about
you,
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SHRI SATJSH AGARWAL : There
arc more Maharajas and Rajas in

Bombay.

MR. CHAIRMAN : You have also
some ‘Raj’ word in your own name,

SHRI SATISH AGARWAL : What
about Rajyog ?

SHRI RATANSINH RAIJDA : Don't
try to divert my attention, I will not
new succumb to this témptation Kindly
bring the hon. Member to order.

I was stating that there is a method in
madness of these military rulers, Because
of their domestic difficuliies they are
raising these issue and thereby divert the
attention of the people. When this
infiltration continuouly started, we have
been right from the beginning adopting
a policy of restraint every time. When
we have drawn their attention and when-
ever posters, pffensive posters of violence
and threates, efc, come from the other
side, I must commend, [ must say and
congratulate that so far our country has
maintained the policy of restraint. We
have never used any aggressive language
or harsh words and we have always
stressed the importance and our intense
desire to have friendly relations with
Bangladesh. In spite of that, when this
- infiltration continues, it hag created g
server problem for our country, In
Assam the situation is created in such a
way that people of Assam were 30 much
agitated that we have faced a very comli-
<ated situation, Assam, Bihar, West
Bengal and Tripura—all these places were
highly disturbed, 1If you see the growth
of population in other States in compa-
rison with Assam, Assam has had a
growth of 407,  More than 50% of
this is due to infiltration from other
States,  Unfortunately it was due to

“our slackness and our government moved -

very slowly and it has aggravated the
situation, The detection tribunals that
we have established were completely
ineffective. The facts are there, Therefore,
in future there should be guidelines for
the goveroment and the government
would not show any slackness any further,
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" Now we have decided that as thess dete-

ction Tribunals are ineffective, we shall
have combing of the area and a statement
was issued that it was the desire and the
Government would carry on combing of
the area and that we shall throw out the
infiltrators and all those people was have
come from across the border. But that
was not done very promptly. I wonder
whether it is done even to-day It is the
duty of the administration to put it
before the Tribunal, MNow there is one
clause and the whole trouble arises out
of that—that a private citizen is required
to lodge the complaint before the dete-
ction tribunal and the administration on
its own and suo muik does not take
action,

Now, Sir, who will be the private
citizens who will incur the wrath of all
those infiltrators and then go to the Ad-
ministration and put the entire machi-
nery into action 7 This was a very in-
congruous and absurd clause that was
added toit. I would like that as far
as our Administration is concerned, they
must themselves see that they take swo
mo u action with regard to finding out
the infiltrators and  taking  action
against them,

Sir, a suggestion was made about
giving identity cards to the pcople, to
those citizens, in the border areas so that,
in future, further complications do not
arise, [Especially, it is necessary in
Assam, Bihar and- West Bengal. The
Election Commission has also suggested
that identity cards would be distributed
for the voters These are just some of
the suggestions so that, in future, we
can act very promptly on all these
things.

I am not going to say anything more,
1 would merely request and I would
plead with our Government to impress
upon the leaders of Bangladesh, the au.
thorities in Bangladesh, and tell them
that as. far as. these border skirmishes
and the violent postures that they have
adopted are concerned, India’s policy is
that we are a matured nation and, with

“maturity and restraint, we shall work,
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But, if these provocations continue, then
" also we have no evil designs against Ban-
gladesh but, at the same time the Govern-
ment is called upon to utilise its utmost
tact coupled with firmncss and our action
as far as constructing and erecting the
barbed wire fencing on our border is
concerned, every Indian will stand by the
Government, if the Government speeds
up the work as far as completing the
erection of barbed wiie fencing through-
out the 3200 k.m border in Bangladesh
is concerned.  This infiltration by the in-
filtrators has created a grave situation.
We cannot allow the outsiders to come
into our country and create economic,
puolitical and other problems as -also to
indulge in subversive activities etc. in
our country.

From this view point, Government
must speed up the work, The slogan of
the Government must bz more
speed, still more speed, coupled
with tact and  firmness. If this
policy is adopted by the Government, I
think that wiser counsel shall prevail with
the military rulers in Bangladesh, Having
stated this, arising out of this, T would
like to draw the attention of our hon.
Home Minister to one thing In this
very House, we have often discussed the
problem of infiltrators from across the
boider. We have a large border and
coastal area where infiltration has been
going on from different parts. Our
Government has shown slackness through-
out. Sometime back I have already
written about it, People have written to
me from Kutch that people in large
numbers from across the borders have
infiltrated into Kutch and they are
carrying on subversive activities ; they
are terrorising the local population and
4bey are indulging in all sorts of smug-
gifig and other activities. The limbs of
law on our side are mnot active at all.
On the contrary. ihey are found to be
hand-in-glove with these people because
the smugglers and other people ~are the
people with resources and that is why it

. is urgently necessary to understand the
seriousness of this problem. I would say
that infiltration itself should be discussed
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in this House as a matter of national
importance because throughout we have
shown this slackness and, if this slackness
continues on the part of the Government,
there are ominous portents and our
nationhood and our very national security
would be endangered From this point
of view I would like our Government to
rise up to the occasion and shed their
slackness and to take firm action coupled .
with firm determination also.

I have done, Sir.

MR, CHAIRMAN : There are few
more hon, Members from the Opposition
side. I shall call them one by one,

SHRI RAM JETHMALANI (Bombay -
North West) : Mr. Chairman, Sir, the
incidents which have been reported both
in the Press and by .the hon, Home
Minister this afternoon are serious ‘enough
to provoke drawing up the necessary con-
clusions and formulating our reaction
and our policy in regard to these in-
cidents,

The first thing is to draw our appro-
priate conclusions. I do not know whe-
ther they have been drawn by the govern-
ment, They do not seem to have been
drawn by the hon Members who spoke
from the ruling party. Since the time is
too short T will only seriatim describe
what I believe the main lessons we
must draw, )

The first is that the border contrary to
the assurances given to the people of this
country continues to be unguarded ; in-
filtration continues and the serious
matter for introspection is if after we
have decided to be vigilant : if after our
work force is on the border and after
our security forces are stationed there
still this kind of insecurity prevails, what

" must have been happening at the time

when all these precantions had not been _
taken, . '

This provokes another thought that
atleast today sbow some gratitude for
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those who drew your attention to this
danger whom you called agitators ; whom
You accused of being anti-national and
whom you accused of acts of violence,
At least recognise today in retrospect
that they - draw your attention and the
nation's attention to a great menance and
they indeed were patriots.

) The second conclusion which forces
itself upon anybody who seriously thinks

about the problem is that even today

there is no adequate vigilance or intelli-
gence. Why is it that you did not anti-
cipate all that has happened between
Sth of April and today ? Were you in-
formed in time that there is going to be
resistance to the erection of these pillars
and to the carrying out of this defence

work ? Suddenly you have been caught -

unaware on the 5th and you have been
caught so unaware that inspitzs of the
warnings given to you on the 5th and
6th you could not muster up your forces
and summon enough vigilance to be able
to protect the workers employed there
and your own security forces. Incidents
have on the latter dates in April and
the disgraceful part of it is that on 20th
when the incidents took place for
two days you were forced to stop the
construction work on your side What
does it show 7 It shows that we were
totally unprepared ; we continue to
bz unprepared inspite of the warnings
and we were unable to protect the safety,
the life of the poor workers whom we
have employed ourselves on our projects
inspite the presence of our so-called secu-
rity forces,

The third conclusion and this must
cause discomfiture to my friends in the
Congress (1) and I am citing Prof, Ranga-
as my witness, 1* can tell you that only
the other day a responsible meniber of
the Congress (I) seriously claimed that
after we put the stewardship of our
foreign affairs in the charge of our pre-
sent Foreign Minister and after Shrimati
Indira Gandhi has become the Chairper-
son of the non-aligned movement, India
has become a super power. This was a
serious claim which was made and | make

no statements unless I have respcctabln .

mtnesses
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Sir, this must induce some feeling of
humility in us that a small weak power
on our border is able to humiliale
us is able to provoke us, is able to shoot
across our border, and cause casualties
amongst our ranks, not only amongst
our Security forces but our labour force
which is employed,

The serious question of introspection
is this. We must not live in a World of
illusions, We are. beginning to live in
the same world of illusions in which we
lived in 1962 when that world of illusion
was shattered but then there weré great
men in those days who acknowledged
that they were living in a world of
illusion. We have no such great men
today. The sooner we disabuse our
minds of this great illusion the better it
will be for the country,

That a small little incident of tHis kind
compelled us to stop our work for 2 days
provokes the 4th conclusion. You have
embarked upon a project of covering up
a border of 3200 KM out of which I be-
lieve 1500 KM will constitute the
Assam Bangladesh Border. The report
which has appeared in the Times of
India—I wish Government as taken us
into confidence—is that the Government
has a very ambitious programme. The
ambitious programme is that by the end
of the year 1984 we are going to guard
by the erection of this fence only 100 KM
out of this 1500 KM or, out of the
total 3000 and odd IM It means that
this Government intends to complete the

- work of safeguarding our borders after

32 years. Sir, they are playing a joke
upon the nation, Accordiag to me this
is a big joke with the nation. . They
never had any serious intentention of
safeguarding our border for the last 30
years, They are now playing a fraud on
this nation by telling the nation that we
are out to complete the work and that
we have seriously decided to safeguard
our borders, This fraud must stop.
This throwing dust on the eyes of the
people of this country must stop

The.last but one conclusion is this :
Again it is a fact which has not been
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noticed, There scems to be corruption
in the execution of this very small work,
The Times of India reports that one
pillar which was enacted was pulled
down. By whom? Not by a tank Not by an
armoured car,But by a Bangladeshi teacher
across the border, I don't know what
kind of magic this teacher had in suc-
ceeding in pulling down one of the
erected pillars from across the border,
This teacher from Bangladesh is able to
pull down your structure, which means,
these are not even being constructed out
of genuine concrete or cement or any
material which will held these pillars
erect, This kind of corruption is going
on there, If thi; pillar could be pulled
up by a teacher, this whole fence in
one night can bs laid to rest and levelled
up by one tank which you will not ob-
serve because you have no vigilance
there.

And then the last disturbing conclusion
is this, [am told not in clear explicit
terms but at least in veiled camouflag-
cd terms. One gentleman, my friend,
Mr. Mohanty insinuated so. This is the
disturbing conclusion, The border area
is predominently inhabited by people
whose support and loyalty you™ do not
command, Otherwise thisis not possi-
ble It is the population alone -loyal
population on .
safcguard our installations, No amount
of security force is going todoit. If a
teacher across th: border could go and
demolish your structure what were our
_people doing on this side of the border ?
‘1 am told this is situated right in front
of 2 villages, Draw your own conclu-
sions, They are very uncomfortable con-
clusions, They are humiliating conclu-
sions, Draw your conclusions, If you
go to sleep you are not going to solve
this problem at all. That takes me to a
much more serious problem.

Yesterday, the leader of my party,
Shri Atal Bihari Vajpai asked a question
in this House, to tell us the names of
the districts in West Bengal and Bihar
where from 1971 to 1981, (a) the popu-
Jation, has increased from 40 per cent
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to 99 per cent, and (b) the popula-
tion has increased hundred per cent and
above. The amnswer which was pgiven
was that the number of districts, where
the population had increased hundred
per cent and above was 8 districts in
West Bengal and 4 districts in Bihar, with
a total number of 51 villages ; and the
number of districts where the population
had increased from 40 to 99 per cent,
was 8 in West Bengal and 6 in Bihar and
the total number of villages involved
was 181,

A big country like India may take this
in its stride, but what appals me is this.
[ donot wish to use any strong word,
because the answer was given by & lady
and even at my age, my sense of chivalry
has not gone away, and I would transfer
the burden of this answer to the very
strong shoulders of Shri Sethi and leave
the lady out,

SHRL M RAM GOPAL REDDY :
What the hon. Member is talking is not
proper. Whom is he referring to 7 Is
he referring to the Prime Minister ?

SHRI NARAYAN CHOUBEY (Midna-
pore) : The only lady he respects is
the Prime Minister,.. (Interruptions),

SHRI RAM JETHMALANI : He
does not know my love and affection for
the Prime Minister,

This is the answer given In answer to
the question for reasons for increase in
population, the reply given is ; one, ferti-
lity. 1 agree with that, Then, the se-
cond reason is mortality. It speaks
volume for the ministerial common sense,
that mortality is the cause of increase
in population. The three reasons given
are : fertility, mortality and migration,
Ican assume that this was a mistake.
But the answer goes further, and it says
that it is difficult to attribute the growth

. of population to any single factor, Have
they completely lost their commonsense 7
Have they completely lost method of draw=
ing conclusions ? Have they no commons

. sense of drawing even a cocollary when
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a theorem is presented to them 1 Ferti
lity throughout the country. on an average
is about 2 per cent apnually, I can
concede, 10 per cent, 20 pcr cent, 25 per
cent or even 30 per cent. But here, there
is ,100 per cent inciease in population.
So the remaining 70 per cent is at least
because of migration, If mortality has
brought no deciease, 70 per cent must
be the increase What is the Home
Ministry's level of intelligence, that they
are not even aware that 70 per cent of
growth of population is due to migra-
tion ? In that case, how is this country
safe in the hands of these gentlemen T 1
"would like to know that. The nation is
entitled to ask and question their com-
monsense, ,

To me, it appears that the only advice
one could gwe them is the advice which
was given during the Second World War
when Chamberlain had to be asknfl‘ to
go. He was not asked by the opposition,
but he was asked by his own party, that
the only sacrificz that he could make
for the nation was that he must lay
down the seal of his office. And some-
body, from their own party, has to ask
this Government to lay down the seal of
its office ’

SHRI RAIJESH PILOT {Bharatpur) :
On the subject which is under discussion,
I thought of sharing my views, especially
because we have some emotional touch
with our neighbouring countries, specially
with Bangladesh.

1 recollect December 1971 when war
was on, After Bangladesh was declared,
some of the soldiers were called to Dacca,
There were those young girls, familics
and other people who met us. They
were alt there with tears in their cyes.
We used to ask those people : “How
many brothers and gisters arc you?” They
did not have any answer to that ques--
tion, except affection and love for the

Indian people,:

This was the situation in Dec. 1971 1 .

go further to show how much attachment
Bangladesh people had “for the Indian
people, Now because the war is'over,
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and Iam away from the Air Force, I
Ican disclose one of the bombing mis-
sions, 1 was coming back from Kurmi-
tola, after a bombing mission. The-
Pakistant transmitter transmitted a wrong
order, ‘We were supposed to bomb at
a particular height, They transmitted :

"“Go down to height such-and-such ™ It

was one sharp order. They said : *Close
throttle ; descend bomb™, There was
another transmitter which was coatrolled
by Mukti Vahini 1t immediately came
“It is & wrong
transmission. Don't listen.” 1t is not
that 1 have listened to the order given by
the Pakistani transmitter : but imagine
their attachment to us, This one-second
transmission did make me think.

So, these were th feelings between our
two countries, The POWs—those peopie
who were caught when their aircraft was
shot, or some of the POWs who were
caught by the Pakistani forces—were kept
in a small barrack near the run-way.
The idea bshind keeping these pilots next
to the run-way was that in case Indian -
plancs came, or they bombarded these
runways, they will automatically be killed,
So, the officer who was on duty with
these POWs met us after the war, and
after they were released. He was a
Pakistani Officer, a Pakistani national.
His wife was from Bangladesh, At that
time, it was East Pakistan. When she
used to bring them food —there was a
camp--she used to bring extra food or
some extra magazines and sometimes
fruits to these Indian officers. Somehow
she used to manage to bring these things
to us,

Since- we departed from there with
these feelings, I think none of the soldiers
could believe, even it was difficult to be-
lieve that it was a different country, It
was @ feeling that we were one—India and
Bangladesh were one, It was the feeling
among the people.

When we discuss this subject to-day,
when we read that firing is taking place
between our two countries, is unbelievable, -
especially for those who have taken part
in: the liberation of Bangladesh, It is
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beyond imagination. I still feel that the
news is wroug I cannot cherish the
potion that firing has taken place.

But what are the causes ? When this
wiring work was taken up, I remember
there was a lot of news coming from
Bangladesh, and from within India itself.
In every newspaper, I used to read that
there was a lot of smuggling taking place
across this border. There was a news
.item that 5 lakh bales of jute were
caught, This was the mnews in
one of the Bangladesh newspapers
which I read at Calcutta, Also, there
were reports that 476 smugglers were
arrested last year ; and out of these 476,
336 were Bangladesh people. A lot of
peole were coming into our territory,

18.40 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

As you have heard during the last de-
bate and at other times, Assam is one of
the Siates in our country which always
had the problem of Bangladesh people
crossing over to them.

It is not towards Assam, other north-
east States like Mizoram, Tripura and
then West Bengal, a lot of influx has
gone into a few states IfI am wrong
tho Home Minister will clarify this that
till March 1984, 2321 people crossed from
Bangladesh to India. Last year, the same
number did it — 2086 people crossed from
that country to our country. Maluna
Mia, who was 50 year old, was picked up
by the nationals from Bangldesh on 10th
April, 1984, and was taken Chatturpur
BDR Camp, Then meetings took place
between BSF and the Bangladesh Rifles
and an assurance wes given that he will
be released from detention With all
thes complications and problems coming
up, it was decided that we will have a
fencing along the border. "

My esteemed friend, Mr, Jethmalani
was talking about defence wiring. Wiring
is not done for defence purpose, I think

not know what is the word given for the
wooden structure—this side prosecuting
witnesses and that side defence
witnesses, it s mixed up with those
words. For defence purpose, wiring' is
not a solution. You cannot afford to
have a wiring all over the border of the
country. So, this is purely to stop
smuggling, to stop influx of the Bangla-
desh people coming to India. That was
the main intention. It was decided pure-
ly to solve our own problem and we
have a prohlem in those northern States,
A decision was taken. As regards
Bangladesh situation, as on today, which
1 read from the newspapers, political
situation is not static, there is no political
leadership, there is no political party
which has some support ‘from the people.
The military people have tested power,
you do not expect them to go back to
the barracks, they have said it on the
Chair of power [hat you do not expect us
to go back to barracks and do the same
job which they had done 13 years ago ;
it was very difficult, They have tasted
power for 13 years after 1971. So, itis
becoming a problem for them to get
released of them. The political situation
isbad  So, they are trying to divert the
attention of the people through different
acts. 13 political parties including IJmaite-
Islami, on 13th April, 1984, wentin a
procession to the Indian High Commis-
sion Officc and demanded that Jhc peace
agreement entered into batween Bangla-
desh Government and the Governmeat of
India should be violated, It has come in
the newspaper ;it is a confirmed news,
None of the government officials from
Bangladesh denied that ; no responsible
person came out saying that this is an
agreement which we had done on peacc
lines, and we should not go.against it.
Not only that, on 20th December, 1983,
there is a news in (The Hindus an Times)
where they have quoted that one of the
important newspapers of Bangladesh,
which is called Bangladssh Today has
issued @ mews on 16th November, 1983,
saying that Jammu & Kashmir and Sikkim
are dfferent nations and not part of Tndia,
With these intentions, there is.po denial
of the news also in that country, Things
have become suspicious There is e bad
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intention behind this move ; and with all

these things coming unfor:unatoly, I

would call them unfortunately, -Gen,
Ershad on 6th November 1983 gave

another statement ““that if India goes on

doing fencing on the border the relations
between our two countries will be
spoiled,” He has said thatt The Head
of the State who is running the Govern-
ment, he has made the statement. So 1
must ask the Government that they must
take this notice seriously,

PROR, N. G, RANGA : That was
in November 1983, .

SHRI RAJESH PILOT: On 6th Novem-
ber 1983 he had issued that statement
that in case we do not stop this it may
lead to a difficult situation,

I want to ask the Home Minister about
one or two things. Is it a fact that pucca
bunkers are being built around the borders,
Of course, some were there in 1971 ; they
are already there, Is it a fact that more
work is going on, on their border, and
that some new oaes are being built ? Of
course, some were destroyed by our forces,

Secondly, is it a fact that the villagers
from Bangladesh side are being evicted and
handed over to their defence forces for
being trained ? Thereis some informa-
tion that in Selhat some of the forces have
already moved uear the canal, There are
two or three very big villages where the
forces have already occupied positions last
week and civilians have been told to go
out from there.

Also,—Professor Chakraborty should
not get annoyed on this —there. is 8 news
item, that the West Bengal Government is
encouraging some of the infiltrators to get
into West Bengal and they aré being
encouraged in West Bengal. There isa
statement given by Mr. Justice Khanna
and Gen, Arora. [ do not know whether
this news bas reached them or not.

SHRI CHITA BASU:
is not correct.

1 say that it
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SHRI SATYASADHAN CHAKRA.
BORTY : On the contrary, the West
Bengal Government has reintroduced the
permit system, It is the West Bengal

* Qovernment which has drawn the atten-

tion of the Central Govesnment that one
lakh people come over, with passports,
every year,

MR. DEPUTY SPEAKER : The

Minister will reply.

SHRI SATYASADHAN CHAKRA-
BORTY: [ want to make it clear that
the West Bengal Government, on the con- -
trary, is trying to stop it and the Bangla-
cesh Government have introduced the
permit system which was prevalent when
it was East Pakistan,

SHRI CHITA BASU: They have
asked the Government of India to re-
introduce the resident permit system which
was there when Bangladesh was not Ban-
gladesh but East Pakistan. It has been
abondoned when Bangladesh was brought
into being. The Central Government has
not agreed so far with the proposal of the
West Bengal Government to restrain the
infiltrators,

SHRI RAM JETHMALANI: I was
present at the Calcutta meeting. No
such statement was made by Mr, Khanna
or anybody,

SHRI RAJESH PILOT : Anyway,
that is the information which I have ré=
ceived and I have given in it to the House
It can be checked.

The last point which I was to meation,
my friend Shri Jethmalani mentioned
about the loyalties of the border people.
Itisa wrong opinion, and I think he has
reached a wrong conclusion. However, -
I think, as far as loyalties are conocerned,
unfortunately he stays in Bombay, and
Bombay is away from all the borders, and
my friend , may not know them. Those
who_participate in the war are total loyal,

There is no question or their | ty to
be’ doubtad oyalty
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«Then he gave some advice.
recall something clse,” I advised one of
my senior officers of something. 1 said,
‘If I were you I would do this’. Then,

he just told - me, *‘‘Sometimes you talk
more than your height.”

I close my speech with a request that
the Government must do the work théy
are doing very quickly and we must conti-
nue the work which we have taken up
in the interest of the people of this
country and the interests of the Bangla-
desh people also, :

SHRIMATI GEETA MUKHERIEE
(Panskura) : Many of earlier speakers
bave rightly mentioned about our soft
feelings towards Bangladesh, Sir, if they
felt so soft, you can well imagine, speak-
ing the same language being a Bengali
myself, how much more soft we will be
towards the people of Bangladesh. Our
whole nation always want to be very
friendly with,Bangladesh and to live in
peace with them,

Here, naturally, this situation is very’

serious, Everybody has said about it, I
do not want to dwell upon it. But the
fact is that every now and then Bangla-
desh’s military ruler is coming out with
stalements saying that sovereignty of that
country is being violated by erection of
the fence, It goes without saying that he
is intendirg to create a hostile feeling
towards our country amoung the Bangla-
deshi people. T would like particularly
to draw the attention towards that aspect
of the problem and would request the
M'nister to think on that, The fact
remains that there has been influx in our
country, That cannot be denied by any-
body though Mr, Ershad is denying it,
But the facts do speak of themselves and
of which enough reference has been made
here, It is also true that this 135 a big
problem for us, At the same time, the
persons who generally come away on
this side are poor people. They are both
Hindus and Muslims among them, And
there is a genuine problem for them
because of the very much backward state
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of affairs in Bangladesh, That being the
case, it is very easy to provoke them,
Keeping that in mind I feel that all the
points that have been raised by the military
ruler of that country to provoke the people
of that country, must be answered in a
very persuasive and friendly manner, so
that this provocation can be really and
eﬁcciive{y_ checked through our eternal
bond of friendship between the two
peoples. With that idea in mind I am
raising certain points for consideration of
the Minister,

Propaganda has been made against our
intending fence that this will be electrified
so that the bordering people, their child-
ren_ their cattle, etc. will die,  This is one
problem. Then there is, of course, this
propaganda that we are violating the
earlier agreement about the defence
installations. Then there is the propa-
ganda that we are building this fence on
the zero line. T would like to khow about
this zero line because I am not very clear
about it and in the statement of the
Minister also, he has mentioned about the
zero line but has not explained about it.
I read in the Times of India of 24th ihat
the first row of pillars are being sunk
22 cms apart from the international line,
Obviously 22 cms is a very small space,
Naturally, this propaganda about our
building the fence on that side or our
violating the sowr::gmy can casily be
countered,

I would like. the Minister to make_ it
clear as to what exactly is meant by the
zero line. Is there a zero line with some
free space on both sides ?  Further, this
business of 22 cm should be explained,
not only for our benefit but also for the
benefit of the people of Bangladesh, The
propaganda about electrification - should
also be effectively countered.”

Coming to influx, there may be some
people who would be thinking that there
is not much influx It is up to the
Bangladesh Government to check that
influx. If they are not doing it, then it
beccmes our responsibilily to ch_eck it by
a fence or by other means. Tt is not as
it-we wanted the fence carlier,

Twculd -
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not also blame the Government for not
building ihe fence earlier. - =

BUrThe question still remains ‘how we
shall check or prevent this infiltration,
because it cannot be done by a fence
=lone, We have 1o make the Bangladesh
Government undérstand that it is their
duty for their own benefit as well as for
our benefit that this influx s stopped,
Neither the erection of a fence, nor sabre.-
rattling will solve the problem, It is very
Decessary that this question is explained
to everybody, because the erection of a
fence is not g simple thing. You will
Temember that when the” Berlin  Wall was
built, what great international propaganda
was unleashed at that  time against GDR
that they are doing something Very wrong.
So, we should be prepared for such pro-
‘Paganda, We have to Bive answers to all
the questions which have been  wrongly
Posed by Bangladesh, We shall have to
Bive very persuasive answers to them,
That will help us a long way in defeating
the provocative things which they are
doing

Doubtless, Gen., Ershad is doing it
with the election in mind and also to
curry favour from the USA in gelting
arms.  In that effort he wants to involve
the entire people of Bangladesh into a
hostile attitude towards India s0 that the
military regime can contipue and the
democratic movementi can be curtailed.

What are we doing to counter this
Propaganda. During the liberation struggle
of Bangladesh, we made very powerful
propaganda through the radio and the
television. At that time we made an
appeal to the people of Bangladesh That
aspect must be considered We must
know what is being done with regard to
that * Absolutely effective measures are
needed in this direction. Tam not sure
whether it is being d?ne_

19 brs,

Lam a litde bit intrigyed by a news
item published jp the Anamia B, z4,
Pairika, the  widely circulated Bengali
dally, which also goes to Bangladesh, |t

published “ one news ittm on the 24th.
Aptll, which ‘Shri Jetbmalani would be
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“from Gaubati, It says: Yesterday, Shri

Jaswant Singh, Secretary of BJP, com-

‘plained that peace in Bangladesh border

has been disturbed due to the advern-
turism of the Goverment of India, because
they have not discu:s;d it adequately
with the Bangladesh Government ; they
heve taken this adventurist course. ) They
have not adequately discussed with the
Bangladesh Government and have taken
this adventurist step. Anand Bazar
Patrika is nowhere a communist paper.

“They are your friends and the friends of

the Congress (I) as well. - So, I was
intrigued after listening to your speech and
secing this as to what is the mtfer ] wl_mat
is your stand ? You know, Sir, inside
our country there are some forces, [ am
also sorry to say that the same thing' was
said about Shri Sulaiman Sait who is not
there. He has also made the same
complaint It seems both the ex‘trcmes
meet on the complaint. It is mthcr_
intriguing  So, if inside our country such
campaign is on, naturally what will happen
on the other side of the border .So.- my
point is that it is not a happy thing that
we have to go in for building our fence ;
nor can that alone be a solution  So, an
ultimate solution really could be to be at
peace with Bangladesh on honouraplc
terms and it will be mutually beneficial,
For that we have to make all fmempis.
For that on our part falling into any
provocation would be very very wrong,
Thousands times we shall have 10 repeat
our effor(s, though each one of us knows
and that it is true that we have no’
aggressive intentions against Bangladesu,
This is not for defence, This is just for
the inevitable problem that is arising and
we are’ very particular about that. So,
Sir. I would like the Minister for Home
Affairs to .tell us what is being done n
regard to this and what is being done
about this 22 centimetre thing. I would
also like to know if this is really the s_tand
taken by the BJP and the Muslifn League
and how this is to be looked into, In
my opinion, this is not correct to state
like that, even if they do not agree
With the powerful propaganda drive we
wifl-have to make the .Bangladesh people
understand, 1 say the people, not Ershad

Sahib, I mean the people of Bangladesh
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to whom we must appeal and we can

appeal m_cousﬁully given all caution and
tact,

SHRI A.K. ROY (Dhanbad) : Mr.
Deputy-Speaker, Sir, it appears that the
whole House is united on the question of
constructing fencing around our boundary
and that to barbed wire fencing. Sir,
if it is true today I would like to speak
for a few minutes only to record my view
that T am opposed to this. I am opposed
to the very concept of putting barbed
wire fencing to prevent alleged infiltra-
tion,

Sir, barbed wire politics is against the
Indian culture, And fencing and friend-
ship, the two things, cannot go together.
We should not deceive ourselves. That
is the first thing I say. We may be
successful, we may be unsuccessful; we
may fail, we may succeed, but at least one
tradition of the Indian culturc we should
not forget; that we should not be dis-
honest in our political and old thinking,
This barbed wire fencing is pot coming
because lot of people are infiltrating in
our country. It may be that some’ time
past some people infiltrated and that too
for different historic reasons, but today
this is not there, Today we are cons
tructing this fencing because we are
succumbing to the blackmail of the most

_ racist communalist organisation. of
Assam. To appease them and to appeasc
these people we are unable to contain
the discontent, unable to contain the most
unreasonable demands of some racialists
and fascist organisations and that is why
we are constructing this fencing, Sir,
this is absolutely a dishonest posture and
I say that the Government should think
Ins'lred times before proceceding with

- .that. 1 would like to know where will

you g0 on constructing the barbed wire

-fomecing, Does our identity need protec-

fian of barbed wire 7 1Is it not an insult

0 Assam ? Is it not an insult to India?

The GDR constructed barbed wire, But

was it a good thing 7 It was a necessary
evil, it was a compulsion, and too GDR
was weak in the face of the Western
warld. Have you cver heard that any
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/
bigger nation is constructing barbed wire
fencing against smaller nations ? Today
we are constructing barbed wire fencing
here, Tomorrow there will be Naga
people may be operating from Burma,
1 would like to ask : Showld we have a
barbed wire fencing on Burma border ?
We hear. that Punjab extremists are
helped by Pakistan, Are we going to
have electric barbed wire fencing 7
Today Lanka people are coming Our
fishermen are being attacked, So, should
we construt some barbed wire fencing in
the high sea 7 Where should we go
for it 7 'The patriotism of the people
and the will of the people is the highest
defence for any country and is the
highest guarantee against any infiltra-
tion,
]

MR. DEPUTY-SPEAKER : Mr. Roy,
do you recognise the borders of each
country in the world ? :

SHRI A K, ROY : Yes, Is there any
barbed wire fencing in any border of
the world ? (interruprions), Sir, the
UN is the highest forum and movements
are important for the nations, There are
as many as 130 or 140 countries who are
members of the U,N. Is there any barbed
wire fencing around any border ?

SHRI RAJESH PILOT : How many
countries are suffering from influx of
infiltrators ?

SHRI A, K, ROY : Every country,
You know, the refugee problem is an
international problem. You do not
koow it. You may be a good ‘Pilot’,
but kindly study (Jwerruptions). 1
will explain this, he does not know,
The refugee problem is a big inter-
pational problem today. but mnobody
thought of or nobody dreamt of putting
barbed wire fencing, Can you tell me
how many tonnes of steel you require for
it 7 Sir, five lakh tonnes of steel would
be required, and I was told that the
SAIL is the happiest organisation because

_ it has got one lakh tonnes of rods and

steel unsold, They say that they will
‘sell it, Whatis it ? Is it making fun
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of the country ? Rs, 550 crores would -

be spent for it,
(Interruptions)

SHRI MADHUSUDAN VIRALE
(Akola) : Sir, I am ona point of order,

AN HON. MEMBER : No, you don’t
Taise it,

{ f;l;err:tprfons )

SHRI MADHUSUDAN VIRALE :
I will withdraw it,

SHRI A K, ROY : He has no point
of order. Tomorrow, what will happen ?
Mr. Jethmalani would say that there will
be a threat of war as you are having it.
That will be another problem. So, I say
that instead of that, let us face boldly the
communal threat, Today who is the
happiest person for this fencing of barbed
wire 7 The happiest person is Ershad of
Bangladesh because it has given a new
lease of life to him. This Government
is helping him. Today the happiest
person is Mr  Jethmalani, who has got
the corrage to advise the Government
that those people are patriots who say
that there was a lot of infiltration,
Tomorrow Tamilians will be coming
from Lanka. Should we put a fencing
there 7 Would you like it ? What is the
point ? The point is... ..

SHRI MADHAVRAO SCINDIA :
There is a barbed wire between Mexico
and the United States I do not think

the hon, frined friend knows that.

SHRI A.K. ROY : I do not know that
there is a barbed wire fencing between
Mezxico and the United States, I will
enguire into it,

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P, 'VENKATASUBBAIAH) :

When he has still to enquire, why say all .

these things ?

VAISAKH& 6, 1906 (SAKA)
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SHRI ALK, ROY ; We should not
lose our sanity when we are faced. with
problems, .

Yesterday, the Home Minister while
answering & question said that there was
infilteration in six districts of Bihar.
The corollary was that there were Bangla
Desh students. They are seeing Bangla
Desh people everywhere and even in
Bombay.

Which are the districts ? Those are—
West Champaran, East Champaran,
Seetamarhi, Madubani, Saharsa, Purnea,
Not a stngle district is in border with
Bangla Desh. All these districts are
in border with Nepal. What does it
mean ? It means in .border villages we
are confronted with the smugglers, with
anti-social elernents, By barbed wire
we cannot protect overselves, Nowhere
in the world by barbed wire smuggling
can be protected It can be
protected by political will, by
strengthening vigilance, patriotic - will of
the people, I should again appeal to
the sanity of the present Government, we
should be honest, We should not
succumb to the extremists and commu-
nalists and racialists within our country
and invite trouble abroad.

SHRI MADHAVRAO SCINDIA
You have given sanity to us at least.

MR, DEPUTY-SPEAKER : Shri
Abdul Rashid Kabuli.

it www i et (A7)
Aty fegd eN®T Mew, Tg I A%-
e & arg § e 9@ ganrT q1sd A
1 arAT &7 ST gE A1 &, & QAT
s & grafer g€ At g8 W
T gt | SO WA Iiwr ¥ g
grwriew feqrede & TwT ®Y IEET
er&ﬂtmqm T WT
wﬂﬂmmglway T« ®Y AT
§ fir QY gewt & qvAm Sww da
& WY g gRRE & T



431 Incidents over fencing
. u: ln;fa-mfndesk Border (Dis.)

[t srsger ez Fge ]
gvar § fF 3g wav a1 faage
- gAY | &7 FFFATH! FAA & gaifaw
Wl Fon gow W fgwa W]
famr ¥ frgrer & Y 78 TN EF )
gfrar & faelt W FIRFTT AN ©F
dnarRy ¥ sEard gAThaa M A
AgY & 1 ag gERAgAd @1 Y faee-
I FT@r

Ffpa T gt § oo sem &
dremdw oF Iga e geF § 1 g
a1q 4g & & <=8 arg gaT ana-fed
WE)IFTYF & FIT AT FFAE
T giewfas avgsia @ § ) afaa
¥ |19 &Y g7 YA §3 € &R gwIg
7 fewroa #eAt & 1 AT 5 fafiex
A1gT ¥ Fg1 &, FIART F 19 gurd
5Tgg 3200 fFAMIEY aF § | gAT
7z Y ¥gar § fr ag 70w =i free
gugaET &, W fgrgarA &y qmwa
F1 FEEAAT AG FI FFAT 1 FAR
mua gawr w18 faga af 2, areq
F fagry & ewrr WM IWET g
GEITAT AG § | TAF AATHT Freraaw
¥ fag gnd gatfaar & § ) Smany
FgWREgE 7o § ) qfewE w6k
SAHT W LA A HAT | FAOEq
¥ guIk JaArAl A w9AT gA agran gy
FUART FY HTATY B FT F fvgeary
w1 §19 g7 § wofag gard qaew §
fe drenda § fewrw few ol agav
faren ®@Ew §r 1 8 g ¥ arg
TR argEE g | § At gw oWy
g% %1 TRATT W WIA arEE W
e T WgA §, AYT AET 94T
are® e Wik foad s Sy &
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o1 g0 a1 & A ARG §
§ greT ow @ W @ awar g fe
grara WX farg @y 3 qar aAa
dar gt wirg fr g 9w gen & w19 ST
%Y 92 | gafwg & gawar g €er
aqw & arg g T FwaIrd @R
FHAA ¥ FIA AP RAT WV
T W) WO FregEId adrT g
¥ifEs FTART F @19 AT TR
Faamwarat a1 9% gark fag wargs
G&T HXAT | WIS HAFT F A9 AT
AA77 4% <@r § AV & A<g & WU
St st wrET & 9w faw fasar 9ar
&Y <) & o= gfeaT SraT 1 g7 w9
fad aggw a&f @ww, @i TEY
Awd agh a1 @ & 5 sEE W

- gEt 912 useY W gk faws gRC

Wi 73 gFAr § ) wfF@E § 39
WY gAR =Y aregFIa g & 1N &
arq Y g1t aregEE WY Al § )
T ZIATT § FaT fgraalT &9 o
¥2fr gw uwgey we @i ! F
FUWHAT § 59 gFEgd gIa A Y Ay
TE AT FgT i gH weRarel § Faer
T & AT F qFT T 9 I
a7 g1, g mug w1 T € ag
gk S fga F adf @ g
feaiafer qYe ov awawdl & QT
39 geF ¥ fageay gom 1 ared-ara
uiv fawd #1 gamz 93 ag 3w QAT
fewraa g #< a%ar § | w-q0a
a1 fuwa o off gw AW T gl A
foreg e Wz T ) gEw Qv & fag
it gew A fewroa & frdr wifgd—
wr ¥ Agafan 61 g 8 Feaa
T KT IIAT | T T H /TG HEAT
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qg @r & f Sewerd agE { agi 9T

FH—INL Y TF 19T WA § AT
AR foqz #1 varg dar § W gEd
g% qF JEr § a1 I LR A
Tgar 8, 99 it 7 dyafasw gadr
oFFT wd) & fF wad 2w & gaw@ A
fgwra £ | & qo1 ATgT ¥ I
arr & ? sar fmat mnw fefasia w+-
fady ¥ aregw @ & fom X d -
mME Is AT § ? gg ar@ AL G A
Tt st 8, Sswarr oY dgav A%
97 Far %a § 1 & @ s @
93 GAHAT §—are, W, fager &
fgrg-gaemrT a1 A&y A F A
Tq% & ¥ aFd Agefaes § AT EE AW
7 fgero ¥ fad ¥ oAt @A Y
gatst 2% & fag Jarx § | draT AW
awT goF & | ferge aWT g )
ferdiearT & gawar g, fgg &1 a1
F¥ weq TAAEY &1, IAFT §W W
Iaf § fawar & oy Sgmarr S
ar fedt X Y § F=N &1 IR
. qEEIE & g wgar gzar § fr gfea-
A ®Y A W q@A Wl & 7
—7g &t I T i Sar

&uéf«miﬁmﬁ‘m@?ﬂ%iﬁ'

o & s o dto qHe W o &=
gmw &, @@ 1971 ® § fenrdaw
AT agAT @ § 1 IFH AT S W

g &, I7%) frwre & forg @ <
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& o g dwer W@ F ak

. gt g §, 9w faqoue fefewa @

w ¥ waq ¥ oY e fear § W1 ¥
1 giena 31 gu, Sed ) segfads
¥ zwvra dar guT | OF  wTEgREr &1
JHET AN, T q TG AW | A
¥ Y odsx gar § ;@ R fag
FqF &1 A% § 1 38 gak faEf q¥
aw'a|wfﬂr¢tﬁ=ﬁgﬂ,mg
fiF FrarRer 1 ¢F g GRT S F
Atz ax fedie fear o 1 g7 fergram
wX gy & arcgs famsy ¥
ama aatA ARy, gorw wfgy W
ot 7 fiseft 7S 93 gg=ar [rfgq)
ow T a0 ot i fergeana & gaam
aq ¥ arg gicplas aqegs g1 F
FIF & qoar J@gar g 5 g s
qEqT & FIETN T § §52 FA9 §,
I7%T IO g9 §& FOE ¥ war
ur | W ¢fed¥z Fmar W FAT Y
ary <t AAfaw s i 77 8w,
TT% §49 § Haw @ Ag I I
srafyaes fawqg  ghe & A ew
g I5T g%d g | § g W
qIEIL & gy wgar wigar g
Tt qIFE T AW B gAR fawrs
TRATT FT gdY &, FWifw ST qWwW
gter 4o § | K g § i sem
fr @@ ma% B TN TEETE 6T

. gww ¥ O &7 MY
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SHRI CHITTA BASU : Mr, Deputy-
Speaker, Sir, the matter which is under
discussion is very sensitive and it is
expected that it is to be discussed in a
correct perspective, ‘Nobody can deny
that following an unfortunate incident of
exchange of firing between the BSF of

. India and Bangladesh Rifles, tension has

been building up in several parts of our
mutual borders. The erstwhile , peace
and tranquillity which was prevailing in
the border villages has disappeared and

a sense of insecurity, anxiety and concern
prevails.

‘An immediate provocation, as I
mentioned earlier, has been an exchange
of firings centring round the erection of -
barbed wire fencing. So far as barbed
wire fencing is concerned, India is within
legal competence to have the barbed
wire fencing, The legal competence is
derived from the 1975 agreement between
Bangladesh and India. It was specifically
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mentioned in the agreement that barbed
wire fencing or anmy such arrangement
can be made in order to minimise, if not
eliminate, the infilteration and also to
check the smuggling activities, It was
also stipulated -in the agreement that
there should not be any defence construc-
tion . The barbed wire fencing is not
a defence. construction. Moreover, it is
within our territory ; it is within
125 yards of our territory,

The question arises that ours js a
sovereign country and we have got the
sovereign right to have a construction if
it is not of military nature, if it is not of
an aggressive pature, which i8 just for
our own safety and securily and, in this
particular . case, it is to minimise the
infilteration and to check the smuggling
activities.

Therefore, the Government of India is
within its legal competence and within
its moral rights,

Unfortunately, the position which has
been taken or the posture which has
taken by the Government of Bangladesh
is ore of belligerency and hostility, : I

_say it is unfortunate on the part of
Bangladesh to take up such on aptj-
India posture because India has no
designs to have any kind  of
aggression on any neighbouring country,
be it Bangladesh or Sri Lanka or any
other country  But there is a calculated
effort on the part of Bangladesh to
unleash anti-India compaign. Some of
the instances have been mentioned by my
good friend Shri Madhavrao scindia ]
have got an article with me which is
published by ‘Azad’, and another article
which is published in *Holiday’, a very
important weekly in Bangladesh. All
these tantamount to nothing but sabre-
ratling, rm™a.s hysteria’ and jingoism
against India,

As I have mentioned carlier, we are a
responsible nation, We should not be
provoked by this kind of jingoism, It
is in the interest of our country that we
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" restrain ourselves, The greatest, need is

to restrain ourselves,

Some of my friends have uttered
equally belligerent words. I da not
approve of those words,

’

Qurs is a big codntry. There is no

doubt about it,

SHRI P, VENKATASUBBAIAH :
It is not our fauft.

SHRI CHITTA BASU : Just listen,
Don't become impatient. It is not your
fault. It is unforlunate that you are
ruling over suich a big country, It is
unfortunate,

SHRI P, VENKATASUBBAIAH : It
is the will of the people. When people
have thrown you out, it is not our
fault,

SHRI CHITTA BASU: That is not
the subject now. The subject is that we
should not  display big-brotherly
attitute.

SHRI M. RAM GOPAL REDDY:

" Who is doing it ?

SHRI CHITTA BASU : Just listen,
This is in our own interest But, at the
same time, I also fccl that friendship,
cooperation and good neighbourliness is
not one-way traffic. That is also a fact
to be taken into account. The bigger
the country, the bigger is the responsibi--.
lity. Ours is bigger responsibility than
of Bangladesh, It follows that we must
have a better pérspective than Bangladesh.
We are proud of being a bigger country..
Then why should we not shoulder bigger
responsibility ? .

‘MR, DEPUTY-SPEAKER : What
should we have done to fu'fil our bigger
responsibility ?

SHRI CHITTA BASU: We should
always adopt the policy of persuatio:_!.
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we should also try to convince the
Government of Bangladesh that we have
no evil designs against Bangladesh, We
should firmly oppose the policy of
jingoism which has: been unleashed by
others and that the period of succession
has not expired so far as West Bengal,
Orissa and Bihar are concerned

We have got our diplomatic relations,
We have got diplomats, We have
got political leadership.  Therefore,
we can tell them, We can explain
that it is not in the interest
of Bangladesh that this vicious compaign
has been unleashed against India. After
all, yours is a free and sovereign country,
Ours is free and sovereign country, We
want to have friendship, cooperation and
good neighbourly relations, You should
nat behave in a way that the relations

between us are spoiled. It is not a
question between Governments alone,
The people are also concerned. There,

I want to mention a particular remark of
my good friend, Mr. Ram Jethmalani,
The people who are inhabiting the border
villages in India may belong to a parti-
cular community, but they are nn less
loyal to India than any one of us. [
<an give you a picture today......

SHRI RAM JETHMALANI: Who
talked of community ? You have got
a very dirty mind, )

SHRI CHITTA BASU: Do not say
*dirty mind’ ; suspicious mind,

MR. DEPUTY-SPEAKER : I would go
through the record whether he can say
"like that, (Interruptions) About an hon.
Member's mind, whether he can express
any such thing, l will go ~through the
record, '

SHRI CHITTA BASU : I do ot
mind any of his exprmlons. I know
what he is.

The question is this, Even the Muslim
‘popudation of the three villages of
Jalpaiguri over which Bangladesh is

i \

.

saying that they do not want to go to
Bangladesh, they want to remain in

. India. Therefore, that kind of observa-

tion is not good for the country’s
interest. ' '

Therefore, the Government of India
should continue the work of constructing,
erecting, the barbed wire fence, but
peacefully  (Inter uprions) Do we want
that our army should go to the border ?
Do you want to say that ?

MR. DEPUTY-SPEAKER : Nobody

has said that,

SHRI CHITTA BASU : Thercfore,
what is the harm if I say ‘peacefully’,

MR. DEPUTY-SPEAKER ¢ By peace-
ful means, That is our policy.

SHRI CHITTA BASU : You have to
protect yourselves..,

AN HON. MEMBER : How to
protect oneself in a peaceful manner ?

SHRI CHITTA BASU: It is the
Government which has to say that, it is
the officers in charge who have to say
that,

Such disputes have come because some
misunderstanding has been created. It
can be dealt with diplomatically and -
politically. It 'is not always to be dealt
with by arms I think he understands,
)f he has got that mind that our country
is big and, therefore, why should our
army not move towards the border, then
his mind is not clear, I say, it has to
be considered in a correct perspective,

..and correct perspective is the political
~ leadership... .

. MR. DEPUTY-SPEAKER : What is
your advice to Bangladesh ?

SHRI CHITTA BASU: Bangladesh
should refrain from un!cs_tshfml. that \_sind
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of jingoism. Bangladesh should also
~ refrain ‘from oreating & condition” in
which the situation may' be aggravated.
1 have got the right to address the people
of Bangladesh ~ It is net only Gen,

Ershad who constitutes Bangladesh. We +

have got our stake in the restorat.on of
dumocracy ia Banyladesh and in Pakisian,
That is the greatest quaraniee for our
defence. Restoration of democracy in
Bungladesh and in Pakistun is one of the
grealest bulwarks for -our defence.  Such
4 situation prevails in our surroundings.
Therefore, do not forget that aspect, ihat
we have ulso get a stake in the restora-
tion of democracy, we have a stake in
building up friendship with the peopl: of
Bungladesh  1he people are not our
cnemies, We want to have friendstip
with the people of Bangladesh, Unfor-
tunately, the iuling cligue of Bangladesh
is creating that kind of hostile atmos-
phere, they are crealing mass hysteria,
they are creating that kind of subre-
rating, thar kind of Jjingoism, Raising
uiat kind of jingoism from their side does
not buid a bridge b tween the people of
Baagladesh and the people of India,

Lastly, 1 sy, the solution lies in
bilateral:sm, solution lies in  the wisdom
of ihe political leadershup, Our govern-
ment should take the initiative in the
matier of solving this problem arising
out of this particular situation through
bilateral talks and at pelitical level,

There are otler trings also, There are
certain bilateral disputes,  That you
cannot isolate......

MR. DEPUTY-SPEAKER : They are
different from this.' Why do you bring
all that ?

SHRI CHITTA BASU : Just listen,
There are disputes in regard 1o the
sharing of waters of the Ganga......
Just listen. Why are you impatient T

MR, DEPUTY-SPEAKER : [ am not
impatient. Yod must see the time
also. '
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SHRI CHITTA BASU : There- are
disputes in regard to the shariog of
Teesta waters, There are disputes in
regard to Tin Bigha, There are disputes
with regard to certain demarcation of
If these problews are
not also treated with equal wisdom, with
equal uaderstanding a.id with the same
perspectivz, then this problem will not
also be solved Theiefare, this problem
is not just merely that we want Lo erect
a border barbed wire. The relation
between India and Bangladesh has to be
taken into consideration as a whole and
the problem hus to be solved througn
bilateralism and through political leader-
ship.

THE MINISTER OF HOME AF-
FAIRS (SHRI PC. SETHI) : At the
very outset L thank the hon. Members
who have participated in this discussion.
The Guvernment appreciates he grave
concern expressed by the hon. Members
regarding the latest wicidents on the Indo-
Bangladesh border,

The current situation is not of our
making. Wt are concerned about the
uncontralled infltration into India from
Bangladesh. One of the measured, we
think, is necessary is the construction of
afence This is to be on the Indian
tertitory.  This is also something which
was known for some time to the Bangla-
desh Governmemt, The proposed fence
is in no way designed ageinst Baogladesh
On the other hand, once the fence is
constructed, it cuuld remove the major
irritant of infiliration and  thereby
strengthen our relations,

We wish tolivein an atmosphere of
friendship and goodwill. We sincerely
hope that the Government of Bangladesh
would appreciate our position and act
in that spirit,

As far as the defensive works are con-
cerned, | may say that itis in complete
accordance with the 1975 agreement. The
1975 agreement says that if defensive
works of any nature including trenches
exist in the stretch of 300 yards—that
means 150 yards on each side of the
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boundary, it must be destroyed or filled
‘up, Our stand is that as far as barbed
wire fencing is concerned, it is not a
defensive work it is only a protective
work in order to check the infiltra-
tion, '

A question was also raised here whe-
ther before starting the work, we talked
to the Bangladesh Government. Duting
the visit to Dhaka in August 1983 our
Foreign Minister, Mr. Narasimha Rao
has explained to the high authorities in
Bangladesh in detail the rationale for
construction of the barbed wire fence
The foreign Minister has conveyed that
‘this may bencfit both the countries once
completed. Foreign Minister explaining
this said that this was not an issu¢ in our
bilateral relations, Since then this has
been explained in diplomatic contacts
also several times 2

Mr. AK. Roy happens to be the only
Member who is opposed to barbed wire
fencing.  Although many of the hon,
Membgrs have said that barbed wire
fencing is not the only answer, but no-
body clse has opposed it. I may inform
the hon, Members that there are two
Asian countries -I do not want to name

them—which have got barbed wire fenc-

ing across their border and both are
building it os a protection measure be-
cause there is also this question of in-
filtration, Sir, Mr. Rakesh has raised
the point of interference by India in the
internal matters of any other country,

T want to assure the honourable House
that we have never interfered in the
internal affairs of any country, Why
should we interfere with the ncighbour-
ly countries with whom we want to build
friendly relations ?

Shri Madhavrao Scindia has raised a
question that there is a report of army
being present, One other hon. Member
also raised a question that two aircraft
crossed the border and our army cross-
ed the border, This report is not correct
and no army is being present there.

Incldents over fencing 448
on India-Bangladesh Border (Dh._}

SHRI MADHAVRAO SCINDIA : I
asked whether Bangladesh Army is pre-
sent in the 6 K M, area.

SHRI P.C. SETHI: Mostly it is
the. BD.R  Beyond that, there -is
Bangladesh army.

As far as Mr. Chakravarty's point is
concerned, the Tripura Government has
reported to us about the serious matter
of the chakma< and other persons cross-
ing their border for terrorist activities
and, as des‘red by them, we have sent
them further forces,

As far as the B.3.F, posts and barbed
wire fencing are concerned, we have ‘iu-
creased the B.S.F patrol forces and now
the distdnce between ong check post and
another check post has been. reduced
from 15 K M. to 8 KM, and we have
got sufficient armed forces on our side as
is warranted by the situation. .

As far as the river water prevenfion
of infiltration is concerned. there are
river boards and there are ncople man-
ning them in order to cheek infiltration
in the river, water. As far as the barbed
wire fencing is concerned, it will be
followed by feeder roads, They will also
be given. more mobile units and .more
jeeps in order to move round the
country,

Shri Ram Jethmalani has said that our
border is unguardeed and we have no
check pos's there, As [ have just: now
pointed out, we have che’k posts and
onr border is fully guarded and still, [
must admit that there are some peonle
who are crossing the border. Shrimati
Geeta Mukherjee asked a question as to
what is the zero line. The border between
the two countries is demarcated. There
are connections between one plllar withe
the other and this connecting line is

-called the zero line.

' SHRIMATI GEETA MUKHERJEE;:
What is the _distaqqc’? o

SHRI P.C. SETHI': Itis demaicat-
ed and there are pillars. I dapnot say
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what is the distance between one and the
other, 1 am told that it is 150 yards, I
would like to reiterate that ws have got
friendly relations with Bangladesh., We
will make a'l diplomatic efforts to con-
vince the Government of Bangladesh that
it has become necessary to erect barbed
wire fzncing because of the problem of
infiltration and persuade them to resp:ct
our sovereign decision for construction
of the barbed wire fencing on our soil,
It is our intention to continuz the work
after making arrangemsnts for the safety
of the personnel, [ would also like to
assure the House that we shall not
abandon this work and, at the same, we
will try to build frieadly relations with
Bangladesh, But in case there is any
danger from Bangladesh side or, for that
matter, from any other country, this
country is well prepared to face it,

SHRI CHITTA BASU : Ogpe clari-
fication, pleasc,
MR. DEPUTY-SPEAKER : 1 cans

not allow any clarification ©on his state-
ment. Now, Papers to be laid. Shri
Janardhana Poojary.

— s ki 3 i
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PAPERS LAID ON THE TABLE—
' CONTD. ’

Notification under ICIIltoml Act

THE DEPUTY MINISTER IN THE
MINISTRY ©OF FINANCE (SHRI
JANARDHANA POOJARY) : Sir, I
beg to lay on the Table a copy of Noti-
fication No. G.S.R. 303 (E) (Hindi and
English versions) published in Gazette of
India dated the 26th April, 1984 together
with an explanatory memorandum regard-
ing exemption to barytes from the whole
of the export duty leviable thereon, pnder
section 159 of the Customs Act, 1962,
[Placed in Library, See No. LT-8227/84)

MR. DEPUTY-SPEAKER : The
House stands adjourned till J1 A M.
tomorrow,

1 .46 hrs,

The Lok Sabha rhen adjourned 1ill Eleven
of the Clock on F-iday, April 27, 1954|
Vaisakha 7, 1906 (Saka).
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